
CENTRAL A1)MJ NISTRATI . TRIBUNAL 
ERNAKULAM1ENCH 

_.: 269E277,28i, &: 	 :: :: C. 	 .O 	 11 	 AC 
JLIJ,J.LI,3LO,J,J3I,J3J,3.,3'-3,)40,j'4.f, 

348, 350, 3.51, 352 ;  353, 354, 355, 35, 357, 358, 
359, 362, 363,64, 366, 368, 369, 370, 371,372, 
373., 380, 381, 38 3 86, 38.8, 390, 392, 393, 394, 
395, 400, 404, 406, 413, 423, 444, 453, 488, 492, 
499, 507, 509, 510, 557, 566, 567, 580, 582, 601, 
634, 635, 791, 822, 88.0, 898, 904, 905, 939, 942, 

952, 1100, 1202, 1225 of 2013. 

I'hursday, this the 61I  day oiMarch, 2014 

CORAM: 
Hon'ble Mr.Justice A.K.Basheer, Judicial Member 
Hon'bte Mr. K.George Joseph, Administrative Member 

11. 	0A29/2013 

1 . 	C.1-1. N4ohamiied Yasin 
S/o Kidavu Koya, 
Charnayath House, Kiltan Island, 
Union Territory of Lakshadweep-682 558 

2. 	'I'.P.Lathecf 
S/o Atteka 
I'hiruvathapura, Kiltan Island, 
Union Territory of Lakshadweep-682 558 

(By Advocate: Mr. Shabu Sreedharan) 

Versus 

Applicants 

Union Territory ol Lakshadweep represented by 
the Administrator, Kavarathi Jsland-682 555 

The Director of Panchayath 
Union Territory of Lakshadweep 
Kavarathi Island-682 555 

/•. . . 	- 

/ / 	(• 	L,. . . 

' 	-' 
.. 	 • 	.. 	 . •1 	I 

, 	I 	 •j' 	 i_ 

- 

Chairperson 
lage (Dweep) Panchayath 
tan Island, Union Territory of Lakshadweep-682 558 



4. 	The Executive Officer 
Yil1ag.e.(i.eep) Panchayath  
Kiltari Island, Union Teiritory of I akshadweep82 1558. 

•1 
5 	The Principal 	 ' 	7 

Government,Senior Secondary School 
Kiltan Island 
Union T'eiritory of Lakshadweep-682 558 	 Respondents 

(By Advocate: 	(Mr.S.Radhakrishnan (R1,2 & 5) 
(Mr.R.Rarndas (R3) 

2. 	0A67/2013 

Seedikoya.M. 
S/o Abbbsa!a Koya 
Malayattiyoda, Kiltan Island 
Union Territory of Lakshadweep-682 558 

2 	Maishal 
S/ Kidavu Kornalam 
Thenakkal House, Kiltan Island 
Union Territory of Lakshadweep-682 558. 

AbdullaA.P 
SloKhalid 
A1inapura, Kiltan Island 
Unon Territory of Lakshadweep-682 558. 

Razi 
SIoSyth Koya 
?it'hiath14ila 111am, Kiltan Island 
Uniii Tifory of Lakshadweep-682 558. 

Sad.Muharnrned Koya C.I-I. 
Sb, Muthukç'a 
Chmayath House, Kiltan Island 
Union Territory of Lakshadweep-682 558. 

Ra,feek Khai H.M. 
S/b /\bdul Rehrnan 
Aiyar Hous, Kiltan Island 

sTR ) ' 1\Uni61j Territory of Lakshadweep-682 558. 

(ddat MiShabu Sreedharan) 
2 	 •. 

Versus 

• 	 . 

Applicants 
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1. 	LtJnin er'ritory of Lakshadweep represented by 
the Admnistrator, Kavaiathi Island-682 555 

2 	The iietor of Panchayath 
Union Territory of Lakshadweep 
Kavaiathi Island-682 555 

3. 	The Chairperson 	. 
VI11ge'(Dweep) Panchayath 
Kiltan Island, Union Territory ofLakshadweep-682 558 

The Executive. Officer 
Village (DweepPanchayath 
Kiltan Island. 
Union •Thrritory of Lakshadwee.p-682 558 

(By Advote,: 	(Mr.S.Radhakrishnan (Rl,2 & 4) 

3 	0A87/2013 

Abdul Salam PP., age 43 
Sb Saidmuhammed 
Puthiyapura, Kiltan Island 
La IK sha dieep. 

S5J;idIan,age33 
S/10 jcnuhhimed 

tidhjTLbuse, Kiltan Island 
1adep 

(By Advopaie: Mr.Pratap Abiaham Varghese) 

Versus 

I. . 	The Administrator 
Uion Territory of Lakshadweep 
Kavarathi -682 555 

2. 

	

	th9 Director, Department of Science & Technology 
hqd,eep Administration, 

aTlarid-682 555 Ir 	. 
• 	I 	.i 

si pviir Officer 
Ofrofth Environment Warden 
Dbrrhet oEnvironment and Forest, 

Island, Lakshadweep-682 558 

;'••• 	• 4:The Chairperson, Village (Dweep) Panchayath 
• ;• 	

. 	

:4
1 J tan Island, Lakshadweep-682 558 

r 

) 

Respondents 

Applicants 

Respondents 
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(By Advocate:. 	(Mr.S.Radhakrishnan (R 1,2 & 3) 
om (Mr.R,Rarndas - R4) 

4. 	OA 113/2013. 

Muthukoya T.P. 
S.0 1.idave Haji 
Thirvathapura, K i itan, Lakshadweep. 

Saliji P. 
S/dIbrahirn 1-Iaji 
Iaidara, Kiltan, Lakshadweep. 

Yacbob P.K. 
Sb Subair.A. 
Punnaldad, Kiltan, Lakshadweep. 

AliMoharniiiêd 
S/oAttaka, A.!iyar, Kiltan, Lakshadweep. 

Kürhikoia AP. 
5/ Sàye'd Muhammed P.K. 
Aiakkalapura, Kiltan, Lakshadweep 

6 	diiPla A 
S Kdave T P 
A1icor Kiltan, Lakshadweep 

7 	Munvvar 
Shaik K K , Pa!liyachetta, Kiltan, Lakshadweep 

8 	Sathai CII 
Sb MohamnRed  P. 
Chadpuia, Kijtan, [akshadweep 

9 	JaheernP 	1 
S/ Mbhrnrned V, 
ak)aKitan, Lakshadweep. 

.F 
hotiheed P.T. 

1-aji., Pallithithiyoda, 
itan, takshadweep. 

i:T, H 
cate:Ms.Daisy I Daniel) 

rULAIM 1 	
.5 

Versus 

/• 'TRAf;'" 

Applicants 
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• 
the Administrator 
Union.Territory of Lakshadweep 
Kavarathi-682 555. 

2 	The Chairperson 
Village (Dweep) Panchayath 
KiIta6-682 558 

3 	1 he Employment Officei 
Kavaiathi, Lakshadweep-682 555 

Director. of Panchayath 
Department of Panchayath 
Kavarathi - 682 555 

The Executive Officer 
Village(Dweep) Panchayat, Kiltan - 682 558 

1-lorticultural Assistant 
Villàe (Dweep) Panchayat, Kiltan-682 558. 	Respondents 

(By Advpcte: Mr.S.Radhakrishnan-R1 ,3,4&5) 

OA 1262013 

I. 	Asdulla K.C. 
!o Yousuff 

• Kannichett.a, Kiltan Island 
UT fLakshdadweep-682 558 

Kunhi.M, 
• 	So.Ambukoy 	 • 

MaiurçirnI,Kiltan Island 
t1-6fLksFd;d'weep-682 558 - 	, 	• 
NaàrK. 	S .  
S/o Mohamrne'd 
kom'alarn,Ki!tan Island 
J17ofakshdadweep-682 558 

Slern P.P. 
/oHathsa - 

Ikithenpura, Kiltan Island 
UT of 1 akshdadweep-682 558 	 - - 

- 
& 	 ••' 

/oChandan 
-'S 	 • 	 l• 

uithixjia, Kiltan Island 
fkhdadweep-682 558 

'\ 	 / *:• j 	• 	S  - 

	

\' ,c' 	1 	' 	
• 	

ti' i c4 / 



t' 

S .  

6 	Kunhi K P 
Sb Pukoya 
Katt.rnpal1y, Kiltan Island 
UT o L 	a rakshaweep-682 558 

7 	Abdul Kasim P V 
Sb Muneer 
Pntài-nVeli,.Ki1tan Island 
UT of 1-.akhdadweep-682 558. 	 Applicants 

(By Advocate: Mr.Shabu Sreedharan) 

Versus 

1. 	Uiion Territory of Lakshadweep represented by 
the Administiatoi, Kavarathi lsland-682 555 

2 	The Di're'ctor ofPanchayath 
Ui.p.n Jrjtory of Lakshadweep 
Kavaiathi Island-682 555 

The Chairperson 
\/iJlaeI(Dweep) Pancl7ayath 
.Kiltari IsIand, Union Territory of Lakshadwcep-682 558 

Th !:xecutive Officer 
VilIae(I'eep) Panchayath 
iiltarIsiand, Union Territory ofLakshadweep-682 558 

5 	The Environment Wai den 
Dpartment of Envit onment and Forest 
Zonal Office, Kiltan Island 
Union Fei ritoi y of Lakshadweep-682 558 	 Respondents 

(By Advocate 	(MrS Radhakiishnan (RI,2,4 & 5) 

6 	OA 137/2013 

I. 	Ja:.laludheetK:i. 
S ./.o Shaik Poovalap 
Poovalap I louse, Kiltan Island, 
tir of 1-kshadweep-682 558 

1 

2 , Nqoii1 Islam c1 I-i 
boallalpy 

Island, 

p-682  558. 

. 



Jbra.thullaJI. K. 
/ Ahamed 

Thnkal, House, Kiltan Island, 
U1 of.  Uakshadweep-682 558 

Amëia!iA.P. 
S/o S.yed Mohammed 
Arakalapura House, Kiltan Island, 
UT QtLakshadweep-682 558. 

Ismail T 
S/o YUSUF 

Tholiyoda House, Kiltan Island, 
UT ofLakshadweep-682 558. 

Syd Mohrnmed Koya K.P. 
S/n Mohammed 
Kañjipura House, Kiltan Island, 
LT of Lakshadweep-682 558. 

Kasinkoya C.H. 
Sto Muthukoya 
AmmipUra I-louse, Kiltan island, 
UT of Lakshadweep-682 558. 	 Applicants 

(By Ad\o.ëe:.Mr.Shabu Sreedharan) 

Versus 

	

I. 	Union te;ritory of Lakshadweep represented by 
the Administrator, Kavarathi Island-682 555 

2.1he Irector f Panchayath 
Union rritoiy of Lakshadweep 
Kavarathi Isand-682 555 

	

3 	The Chairperson 
Village (Iweep) Panchayath 
Kiltan 1sland Union Teiritoiy ofLakshadweep-682 558 

	

4 	ThexecttiVëOfficer 
Village (Dwee) Panchayath 
Kiltari Island, Union Tei ritory of Lakshadweep-682 558 
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(By Advocate MrS Radhakrishnan (R1,2,4 & 5) 

7 	OA 181/2013 

1 	Sadakathulla A, age 38 
Sb Kunhi Ahammed 
Ajnad I-louse, Kiltan Island 
La k shad weep 

2 	Naraiulla P ,age 26 
Sb rIuhlid 

PallithithiyodãHouse, Kiltan Island 
Lakshadweep 

(BAdvocate: Ms.aisy I. Daniel) 

Versus 

. 

Applicants 

The Administrator 
riion 1erritc)ry of Lakshad weep 

Ká\'aathi-682 555. 

2. 	The..,C.hairp.erson 
Vi11g (Dwcep) Panchayath 
Ki1th-682 558 

3 	Dii`66i&il of Panchayat 
Depaitrnnt of Panchayath 
Karathi48 558. 

(By Advocate: Mr..S.Ràdhakrishnan(R1& 3) 

8. 	O.A. No.212/20.13 

p.P. 	:wio Abdul Salam 
Laboui ci, )kgi icultui a! Department, 
Agati Island, Rsiding at Pallipuram House, 
IJniaH Teit itory of Lakshadweep, 

A. 
 Aà1slaid 

- 	(ByAocate Mr '( Jaju Babu) 

I  Versus 
: 	 . 	. 	.. 

I heDii ectol of Agnculture 
Un1on Fciiitoiy of Lakshadweep 

..'KaarattiJs1d682 555. 

Respondents 

Applicant 



Të.Adrninistator 
U ni on Territory of Lakshadweep 
Ka..varatti Ind - 682 555. 

(Ry Advocate Mi S Radhakrishnan) 

9 	0A266/2013 

I. 	SabirAli. . 
Kuriyathy.oçi I-louse, 
Kiltan Island. 

C.P. F•iroz 
Chemmanam Palli House 
Kalpeni Island. 

K.P. Cheriyakpya 
Karuppatha13ura House, 
Kulpeni Island. 

k4.C. Jafer 
Palckipura HOuse 

alpcni Is1and. 

Haba, A 
A Ilk one House 
Kiltan Island. 

A.P. Nasema 
AynapuraHduse, 
KavaratF1 Islahd. 

(By Avd 	 Gangesh) 

versus 

heAdiiiator, 
diiinisti'atidxi of the Union Territory 
i Lakshádweep, Kavarathi - 682 555. 

The Director Services) 
Administr *ati on of the Union Territory 
of Lakshadwp (Secretariat), 
Kavaratti 62 555. 

f 

) 

•\ 	 /- 
/ 

: 
•'.. 	 .S.,; 	 ... 

erit:qiI Environment of Forests 
iiory of Lakshadweep, 
4-:82 555. 

Respondents 

Applicants 

Respondents 
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(By AdvOcate: Mr. S. RadhaIishnan) 

10 OANo 268/2013 

M Noorul Ameen 
S/0, 	ayed Mohammed 
Mulayam House, Agatti Island 
Union Teiiitoiy, Lakshadweep 

2. 	B.M. Mansoor. 
Sb. Late AC: Mohammed Jalaluddin 
Bharkath Manzil 
Agati Island, Union Territory 
La k shad weep. 

(By Advocate: Mr. Grashious Kuriakose) 

Versus 

The Administrator, 
Unibh Territory bfLakshadweep, 
Kavarathi —682 555. 

The Director of Panchayath, 
Deprtmeni of. Panchayath 
Kavaralti :6.82 555. 

Director oIS6ience and Technology 
and lnir9.nn1ent, 
Union Tei ltoIy of, Lakshadweep 
Kaarthi 68555. 

Directr (Labour & Employment) 
Kavárathi —68, 555. 

Special OffiQel: 
Village (Dweep Panchayat, Agatti) - 682 558 

(By Advocate: Mr. S. Radhakrishnan) 

II. 	0A.269/2013 

Ahamiied BasheeriC., age 32 
S/o T.'Ounis' 	•.: 

K:i1l n  kknd 
• 

y'Aàcate Mt 9rashious Kuriakose) 1  

: 

-' 
,•, 	 :/ 	 •. 

- 

-'- 

Applicants 

Respondents 

Applicant 
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Versus 
WT  

1 	thdministrator 
ioTerritdr' of Lakshadweep 

(avahi 682555 

The Chairperson 
Village (Dweep) Panchayath 
Kiltan-682 558 

The Employment Officer 
Kavärathi, Lakshadweep-682 555. 

Director of.Panchayath 
Department of Panchayath 
Kavarathi -682 555 

Th'elxecutive Officer 
Village (D'weep) Panchayath 
Ki!tan 7 682 558. 

Ijortidiltural Assistant 
Vi I lag& (Dweep) Panchayat, 
Kiltan-682 558. 

(By Ad.vocat&: 	(Mr.S.Radhakrishnan (Rl,3 & 6) 

12 pA 277/2013 

Hameed;ae26, 
D/o 
Narnbihi 14ouse,.i1tan Island 
Lakshdwdep 

(By Ad\ocate: Mr.Grashious Kuriakose, Sr.) 

Versus 
It  

The.Adniinistpr 
Kavarathi-682 555. 

'ifaiiahayath 
Deptènt if Panchayath 
I'athi682 555. 

iv Officer 
(Dwep) Panchayath, Kiltan-682 558 

Respondents 

Applicant 



Al 

2. 	Sayed Badusha Muhideen S.V. 
Shahar Ban Vilas House 
Chéat. 	: 	 Applicants 

(By Advocate: Mr.rashious Kuriakose, Sr. & Ms.Daisy I Daniel) 

Versus 

1 he Administiator 
UF of Lakshadweep, Kavai athi-682 555 

2 	Directoi 
Sçi.rice &'tchnology 
çhtlat-682 :  556 

3 	Duector of Panchayath 
Rui a! Development Depai tment of Panchayath 
Chetlat-682 556 

4 	Chaipisn 
\'illage (Dwep) Panchayath 
Chetlat-682 556 

5 	Addl Sub Divisional Officei 
Chelat-6 82: 556. 

6. 	Junior ScentW.c Offlcer 
hetlat-682.556. 

7 	J\ccounts Offlei 
Seci ctai iat, Kavai athi-682 555 	 Respondents 

11 

pcté:. M'r.kädh akrishnan-Rl-3 & 5-7) 



I. 	A.K. Sajeed 
Akkara House 
IKalpeni jslançl. 

P. JIiseena 
Poodyem House 
Kalpeni Island. 

AT. Ahadabi 
Athanam Thottarn House 
Kalpeni Island. 

P.P. Sulaikha 
Puthiya Pandararn House 
Kalpeni Island.. 

5 	C P Nooijehan 
ChernrnanarnPalIi House 
Kalpeni Island 

6 	A K Beebi 
Ai'akkalar .1-lOuse 
Kali3eni Island. 

n 
1.) 

7. 	M.P. Mohammed 
Mullipura House 
Ialpeni Island. 

(By Advocate: Mr. K.B. Gangesh) 

Versus 

I. 	The Administrator, 
Administration of the Union Territory 
of Lakshadweep, Kavarathi —682 555. 

The Directoi (Services) 
Administration of the Uhion Territory 
of Lakshadwep (Secretariat), 
Kavaratti - 68 555. 

bartrnntf Agriculture 
UniUon Territory of Lakshadweep, 
KaVarathi 682 555. 

.eprsented by its Director. 

(By Advocate: Mr. S. Radhakrishnan) 

Applicants 

Respondents 
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15. 0A300/2013 

B.Koya, age 42, 
S/o B ammad, B ilutheth 1-louse 
Andrott Island. 

B.Ahammed, age 43 
S/o Mohammed, Bakakada House 
Andrott Island. 

K.K.Moharnmed Basheer, age 49 
S/o Nalla Koya, Karakunnel House, 
Andrott Island. 

P.P.Hassan, age 41, 
S/o Sayeed Bukari M.P.,Pandathpura House, 
Andron island. 

M.P;Pookunhi, age 50 
S/o Khader, Matharapura House, 
Andron Island. 

M.Barnpathi, age 50, 
S/o Asainar, Kakken House, 
Andron Island. 

C.Mohammed Kasim, age 44, 
S/o Koya Kidave, Chenathada House, 
Andrott Island. 

K.P.Mohammed Yaseen, age 33, 
S/o Na!lakoya, Kanupra House, 
Andrott Island. 

T.P.Shamsuddeen, age 30, 
S/o Kunhi Koya, Thattampo!kada House, 
Abdrott Island. 

B.Mullakoya,age43 
S/o Kidave, Bithnatt House, Kavaratti Island. 

11 	P.P.Fathirnath, age 4 1, 
D/o Kunhiseethi, Palath Puthiyapura House, 
Andron Island. 

age 48, 
I1la Analada, Aliyathara House, 

	

' 	ncIs\and. 
.-f  

I 

	

4r' 	 1* 
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A.Moharnrned Mustafa, age 32, 
S/o Kidave, Aliyathara House, 
Andrott Island. 

L.Khadeejomabi, age 47, 
D/o Buhari, Lavanakkal I-louse, 
Andrott Island. 

C.Pookoya, age 42, 
S/o Sayeed Mohammed, C Kunnashada House, 
Andrott Island. 

16 	K.Subaida,ge 39 years 
D/o Kidave, Kunnashada, 
Andrott Island. 

A.Kunhi Seethi, age 51, 
S/o Ukkas, Aliyathara, 
Andrott Island. 

T.B.Mohammed 1-lussain, age 37, 
S/o Kosamma C.P., Thacherry Biyyada, 
Aidrott Island. 

P.N.Hakeem, age 48, 
S/o Siddique, Pudiya Nalam, 
Andron Island. 

K.K.Kunhibi, age 52, 
S/o Yousaf, Komalam Kattu, 
Andrott Island. 

K.K.N.Khadeejomrnabi, age 39, 
S/o Sayeed Mohammed Koya T.P. 
Kolikkat Neduvilakam, Andrott Island. 

Mohammed Murshid, age 36, 
S/o Koyamma IK.P, Moosathada, 
Androfl Island. 

K.C.Mohammed 1-lussain, age 39, 
S/o,Sayeed Ismail, Kannichetta, 
Andrott Island. 

,cT;amza, age 34, 

/ 	K6akft1ave M.P., Padathpura 
'AidüIsland. 

/ 	I 
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S 
M.P.Khaleel, age 37, 
S/o Assainar, Matharapura House, 
Andrott Island. 

P.P.Hassan,age4l, 
S/o Abdul Khader K., Perumpally House, 
Andrott Island. 

P.M.Thajunnissabi, age 39, 
D/o Majeed, Puthiya Manzil, 
Andrott Island. 

L.Pathummabi, age 37, - 
D/o YousafT., Lavanakkal House, 
Andrott Island. 

H.K.I-{ussain, age 35, 
S/o Pookunhi, Halookakkada House, 
Andrott Island. 

M.P.Mohamrned Rafeek, age 31, 
S/o Koyamma, Kunnarnka!arn House, 
Andrott Island. 

K.Moharnrned Fasal, age 32, 
S/o Kunhi Seethi Koya, 
Kadiyarnmada House, Andrott Island. 

K.Mohammed Bashéer, age 34, 
S/o Aboosala U.K. Kunthathalarn House, 
Andrott Island. 

K.K.Mohammed Farook, age 27, 
S/o Kunhi Seethikoya, Kerakkadama!i House, 
Andrott Island. 

A.R'sieed Khan, age 39, 
S/o 	yeed Ismail, Aliyathara House, 
Aidott Island. 

],,, ,Abdul Salam, age 33, 
S/o Muthukoya, Kannathimmada House, 
Andrott Island. 

Hussain,age 31 
%Y6 . oya V., Kerakkada I-lOuse, 

/ 	 16j island. 
/ 	\ 	\ 

I 
I > j 

-- 	1 
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P.Mohammed Rafee, age 25, 
S/0 Mullakoya, Pachanal House, 
Andrott Island. 

T.M.Mohammed Aliyul. Akbar, age 32, 
S/o Basheer, Kakachiyapura House, 
Androti Island. 

Basheer Karakunnel, age 41, 
S/o Sayeed Mohammed AC., Karakunnel House, 
Andrott Island. 

Ubaidulla, age 29, 
S/o Seethi, Bappathiyada House, 
Androti Island. 

P.P.Mohammed Farook, age 37, 
S/0 Pookunhi Koya, Thekila 111am, 
Andrott island. 

M.M.Sayeed Hussain, age 27, 
S/o Sayeed Koya, MoosankakkadaHouse, 
i-\ndrott island, 

M.C.Hammedathbi, age 37, 
,DboY:ousa1', Mylachetta House, 
AndrOit Island. 

Doulathabi, age 33, 
Dbo Kidave., Lavanakkal House, 
Androit Island. 

45. 	c]uiTar..Madeena Beegum, age .37, 
DboMohammed B, Allyathara House, 
Andrdtt Island. 

46 	K kPookunhi Koya, age 36, 
/oYcoob, Kol ikkan House, 

Aiirott island. 

47. l.Dervesh Mohammed, age 36, 
S/p Sa.yeed Mohammed, Kachashada House, 

iirnfl
. 
 1knd 

- 

(ByAd\'ocate fvir. K. B .Gangesh) 

Vrsus 

- 	11 	,I 

Applicants 
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	 S 

The Administrator 
Union Territory of Lakshadweep 
Kavarathi -682 555 

Director of Education 
Directorate of Education 
Admiiistration of the Union Territory of 
Lakshàdweep, Kavarathi. 

Director of Panchayats 
Department of Panchayats 
Administration of the Union Territory 
of Lakshadweep, Kavarathi-682555 

\/illage (Dweep) Panchayat 
Androth Island represented by its 
Executive Officer. 

Faisal Ameen 
S/o Pookoya N 
Achammada 1-louse, Androth. 

MQhumed Shamsheer M.K. 
S/ç . Bathesha U.P. 
Màyamkkada I-louse, Androth. 

Molmmmed Asker• 
S/o Seethi 
AIiyathara I-louse, Androth. 

Ndhakhan M.K. 
SI.ed Koya 
iv16iyaikakkada 1-louse, Andioth 

9 	NI 	med Kas m P P 
Sb6 Kidave, Palathupia House, Androth 

AbdW:Akbar 
Sb 	ubair 

iç1ath Puthiya Pura 1-louse, Androth 

MujcebRahman 
S 4o. Ibrahim 

Of 	
A1iyathara House Androth 

- 	12 	Suaj K 1 

1 	( b lasirn Koya 
Knjiiiiathi 1-louse, Androth 

: 



Mohammed Hassan 
Sb. Kunhi Koya 
Ayeriarnada House, Androth 

Mohammed Abdusalarn T 
Sb Abisa1a 
Thechèri House, Androth 

Muhammed Rafi 
S/o Nalla Koya K. 
Poodamkakkada House, Androth 

Muhammed Kassirn 
S/o Koya 
Shaikkinte Veedu House, Androth 

P.P.Koyamrna 
S/o P.K.Kidave 
Palathupura House, Androth 

Miiharjimed Khaleel 
S/oAdu11a 
Ajiyahara House, Androth 

Muhammed Basheer C.P. 
S/o Abdul Khader 

herikka1 Puthiyapura House, 

	

Anc!rth. 	 Respondents 

	

(By Acv.oate: 	M r. S. Radhakri shnan - R1-4) 
(Ms Rekha Vasudevan (R5-19) 

j;. 
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16. 0A301/2013 

I. 	Attakoya T.V, age 44 
Sb KOya .Thankgal T, 
1 hailath Valiyakkattu 
Androth Island 

2 	Sayced JKoya, age 43 
Sb Koya Kidave, Aliyathara House, 
Androth Island 

Moharnmed,ae 54 
S/o Shaban, Biriyammada House 
Androth Island. 

Yousaf, .age 60 
S/o Ahammed, Kandalath House, 
Androth Island. 

Muj6ob Rehman, age 35 
S/o,  K0S'a, Kchetta House, 
Andrdth Islaid. 

Abdu! Nasr, age 38 
S/b.Nalla Koya, Kunnashada House, 
Androth Jslard. 

Mohammed .I3asheer, age 37 
Sb Yacoob, liyathara House,

idi ft Islahd. 

1lad,age 35 
/o 	ya, Pandath Puthiyapura House 

AnothiJnd 

Pdokoy, age'4 
S/p Koyamm, Mayampokada I-louse, 
Androth Isan 

Noufal, age 43 
Thacheri House, 

Il.zAsit,age7 

) 	/jSethiThheri Moosathada I-louse, 
er / 	4idoth 1sJnd. 



• I 	
.•,.• 	 Jr 

12 Ilascan age 30 
St.J am alu d heefi,.Kadiyammada House 
Androih Wand. 	•: 

13. 1  Moh.animcd Rafée.k, ag&4 I 
S/b.Ayshornrnabi, Bilutheth House, 
Androth. IsFand. 	. 

14 Jalal, age 37 
S/o Kunniseedhi.,Palathupura House, 
Androth Island........ 

 Farook, age 49 
oIQya1n,a.,:PochaIarn House, 

.p.otb Island.. 

 . Ab lul Hassan, age 51 
$/p Abdul Khader, Karachetta House, 
A ndroth Island 

 Koya;ge48; 
$b 	Sayeed Moarnrned,  Thacheri Moosathada House, 
Andibth Island. 

 Bsheei:, age 47 
S/h.Kidave Mpodarnpura House, 
Andcotli Hand. 

 Muhammed 11: s:sain,  age 42• 
S/o I Iamced, Azhikakem Pura House, 
Adioth Island 

20 Jabbai,age39 
S/o :Ni1!.a46,, Kunnashada House 
Andioth Island 

21 I'4oharnrned i iyaudden, age 33 
S/qSaveôd Mohammed, Neelathupura House 
Androth Island 

22. Itbed 	c 4k;. 
$.o ScI\ccdJ,hrnmed, Kunhali House, 
adroth IsLin.. 

23 SH)nil 11imeed age 33 
* Sio Kidave, Poodarnkakkada House 

Andioth Island 

24 	Beebi, age 46 

IS 



11 Si ddeeqiS Futhiyanalakam House, 
Adioth island 

25 	Indeen, age 60 
Sb Ahamined, Kandalath House, 
Andioth Island 

26 	Mohammed Saleern, age 42 
S/o Sayeed M6hammed,4 Kunnashada House, 
Andi oth island 

27. 	Gâfoor,age41 
S/o 1 hangu Koya, Pentamveli House, 
\iidroth Jsland. 

2.8. 	Sideeque age 43 
S/p 1(1 dave, Modiyothada i-louse, 
Androth Island, 

29. 	Shanavas, ag6 33 
S./o.Kunhi Koya, Pochalarn House, 
b\ndroth sla.nd. 

30 	Pookunhi, age SOn 
Sb Kidav, Aliyathara I-louse, 
Andoth Island 

(.1 

	

C 	 I 

31 	Kalcelage 39 
Sb Buhari, Aanakar House 
Andioth Islançl 

32. 	Ff1ys,.age 36 
Sbp HamzaKàya, Aliyathara House, 

Islai4L; 

33 	Mohammed Iisheer, age 39 
Sp Sayced Mohammed, Aliyathara House, 
Andiotj island 

34 	Moli 	diâ, age 33 
Sb 'Sayced tail, Aliyathara House, 
111 Iti I '..) L1,I 1 Ji CL! !¼4. 

7\STR1\cheI iya Koya, age 46 
Kader, Matharapura House, 

).ìd1oth Island 

	

.......... . 	. 	. 

I 
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36 Mohammed Saleern, age 33 
1.

Sb 	Koyamma, Kannipura I-louse, 
Andioth Island 

37. Shi.udden, age 33 
S/o.Abdul Kadej, Belichetta House, 
Anrbth Islhd 

38 Kunhiseethi, age 47 
S/o Aboo Sala, Lavanakkal House, 
Androth1sland.. 

39. acoob, age 45 
• Sb 	•Sainddeen Kunnashada I-louse, 
Androth Island. 

RN Abdul Jabbar, age 38 
$b Sayced Mohammed, Kannichetta House, 
Androth Island. 

Jamal, age 41 
 Saypqd~  Bukari, Bidumkattu Bilutheth House, 

Mdrkh fslat2d. 

Libaa, age 39 
DSaeq I3dkani, Thacheri Biyyada, 
Anoh Islind. 

Sajina 	e,ufri, age 29 
D/oNaIIakoya, Lavanakkal House, 

Androth Island. 

Shahanas Beegum, age 28 
I)bo KunhiKoa, Lavanakkal 1-louse, 

idt.h .ilab;d. 

45. 	Siyacl Ihn,' age 32 
Sb PookUnhi Rahrnath Villa, 

,. 	 age 33 
Nas±Chqdath House, 

Aidrot1iI1and. 

47. 	;1bge42. 
t57f Pndararn House, 
Androth Isl a nd.. 

S., 



S 

 Koyaage36 
S/,o Attakoya, Mathi! I-louse, 
Androth Island. 

 Kamil,age4l 
S/O,Mutll .0 Koya, Palathupura House, 
Androth Island. 

 ft, age30 
S/o'eethi .IKa, Lavanakkal House, 
A n dI:bjh Island. 

 Sdkaria, ag 	2 
S/a Muthukoya, Bilutheth House, 
Androth Is1nd. 

 Salih, age 37 
S/a Kunikoyd,Aynarnada I-louse, 
Adroth Island. 

 ahmthu1Iadge 39 
/o Siddeq 	Bihitheth House, 

AidiOh Island, 

 Moiariii1ed &1arn Naser, age 40 
S/a Sayeed:.Mphamrned, Pal I iyet House, 
Ahdroth'Isahd. 

 Sayeed Mohaimmed, age 42 
S/o Kasinii, Ahadapurakattu House 
...Androth. 1slarid. 

• 	

54. 	. AhvarHussain, -age 29 
$/ó lQqkpy 	Kunnashada I-louse 
iohIln. 

' 

;' 	 : 



Mujeeb Rehman, age 37 
Sb, Sayeed Buhari, Karakunnel House 
Androth Island. 

Noufel K, ae 33 
8/o Nattaya Koya, Cheriyadarn House 
Andt1Islnd. 

65 	AdI arnad, ge 45 
S/O ,<6yaiiia Karakkada House 
Androt1 Island. 	. 

Shamu Shumoos, age 34 
S/0 Cheriyakoya M., Pentamvilapura House 
Androth Island. 

Mb'barndbdu1 Naser, age 308 
i; Ja1eeI'h Kottiathattu f-louse 
idrbIsikj; 

I 	 I 

68 	M6156mn;d 	hahul1a, age 33 
S/o Koyannakoya, Nallal House 
Ahdioth I s fa iid 

1hrthul1ah, ge30 
S/b. Kunhischi, Perumpalli 1-souse 
Androth Island. 

Riyas, agc 29 
S /6 ShikKpa P.S., Pentambelipura House 
Andioth Island 

,. 
I. 	

.• 	
I. 

71 	Misii,  ag 33 
SQ iav PP Pandathu Lavenakkan House 

•1 

jctoh islahd 
I . 

.Lj 	 .. 

I,.. 



2. 
¼ 	 S 

	

72 	a mat Rh 	age 42 
S/0, Pookutty li , Mathi! I-louse 
Andi oth Island 

7 3  Mohammed Hassan, age 37 
Sb Sayeed Mohammed, Achammada House 
Andioth Island 

	

74 	Shamsudeen, iage 32 
Sb Muthu I(oya K , Nellai House 
Androth Is1nd. 

Mohammed Nàseer, age 28 
S/p.Muhamm.ed, Pentamvelipura House 
/\ñdroth Island. 

Raulath Beegum, age 29 
Sb .lhangakoya, Arathupura House 
Androth Islarjd. 

77.. Fathahudden, age 38 
S/p .K.idaye, UK.,  Makket House 
Andioth Island 

H 

	

78 	BadaiuIMuiiei, age 32 
Sb Abdul Khadei, Moodampuia House 
Andioth Island 

79 Mohammed Mustafa, age 33 
Sb Ahammadiya, Jabalpura I-louse 
Andioth Island 

80 Mohammed 16sim, age 47 
Sb Kidave ViK , Makket house 
Andi oth Jslai?d 

	

81 	MOhiiedAoosalih, age 40 
/o Sayed jMOharnmed, B i lutheth House 

Andioth Island 

	

2 	Kunhiseethi, ge 47 

	

/ 	Sbo, Yousaf ,  I'1etbai  apui akatte House 
Andioth Islaid 

	

83 	Ilamsa KOya,ragc 42 
Sb Aha'mm'&diVMakkett 1-louse 
Andi oth lslarid 



 Mohanrned Farook, age 33 
S/.o Nallakoyaç.L., Tharampalli Makket I-louse 
Ahdroth k1anc{ 

 Abdo.'a1iha31 
S/p Shaik Koyä ;  Mobsakada House 
Ardrqth lid. 

 Salem,ae31 
S/oSeethi,:Karakunnel House 
Andrdth ts1aid. 

 Mohammed Kàsim, age 33 
S/o.SayedMáhammed P.C., Pathada House 
Ahdj6Is1and 

92 çhiiyakoya L, age 44 
S/KitLavanakka1 I-louse 
/\jid1 oth Is1h 

93. Moiii-iedIüssain, age 41 
S/p :Sayed Jail, Kandalath House 
Androth Jslanki. 

Sabir Khan, age 33 
'S/oKoyamrrakoya, "Thattarnpokkada 1-louse" 
Ahdroth ls1aid. 

95 J4sn, g43 
4o Syed ?ukaii,  Podamkakkada House 

:-; 	-.• 1di 	r1hd.)' 
I 

- 



El 
96 	Akbc C , age 33 

Sio Attakoya '1< Edayakkal House 
jiidi oth Is 1an1 

Vj  

97 	Va Abdul 	hab, ge 33 
fhangakoya P , Kunchali I-louse 

Andioth Island 

Mohamnied MuSthafa, age 42 
Edayakkal 1-Ioise 
Androth Island.. 

Navas, age 25 
S/o Hussafti,Thahira Manzil 
Androth Island. 

ag:33 
S,/o Shai'afud.èeii, Mathil House 
Andi oth Island 

ftlassan,* age. 3 33 
/.o Seeiiiii M, Lavanakal I-louse 

Androth Island.:. 

Mohamned  Basheer, age 42 
Sb YouS 	NeIlal House 
/ndi th Island 

103 Shaisuei,'dge 36 
S/p NalIa Koya, Kunnashada House 

An1ith Island 

Zi6u1Abid,.ge 26 
Sb Kidave K , Palliat House 
Androth kialid. 

Muthu Koya. age 39 
S/o Kunhiethi, Makkce 
Andi oth Island 

Moh,amned Mukhbeel, age 30 
, /p JKoyamaoya, Kerakkada House 
Aidoth lslnà 

' 	 p 	If 

1 07 Shamusudeenic age 27 
Sb Koya Kidave M P 
Andioth Is1aid 

Pandathupura House 



• 
108 

/ 
§hihabudhe;age 27 
S/a MuthuKoya, Pandathupura House 

mi  ii,

ndioth fs1aid 

109.. Ubadu1la, age 29 
S/a Sathai, Kannipuia House 
Androth Island. 

110 Jala1age49 
S/a YousalP , Moodmpuia House 
Andiotki island 

 Kidav,age55 
S/a Indeen M , Biriyammada House 
Andioth Island 

 Iidav:u•, age 59 
S/ojrjab; Mekkt House 

• A n d r th.1 s l an i. 

 Mohammed Sálahudheen, age 26 
S/oKoya 	.Kandeth House 
And otli 11arid. 

114 MohamedShakeei, age 22 
S/a Kun hi.secth i, Makket House 
And.oth PIand 

115 MoamrneA1thaf, age 24 
S/a Jamal, Mayornpokkada House 
Andioth Island 

116. Abdul Gaiooage28 
S/a Na1lakpyT, Bappathiyoda House 
Androth Island..: 

117 Mohammed Yathiya Khan, age 23 
S/a Basici 1K , Mathil House 
Andiotli Island 

118 N1 	Kbya, age 39 
SioKhadeiPPC, 
Anhoth Island 

119 Rurik4ya,age35 
¶ S/dgliryied, 1onnikam House 

(n11ot) 	Island 
/ 
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H 

120 Uh4i.Abid ,  agle 41 
Sb Assaina N P , Kandalath House, 
Androth Island 

121 Mohammed, age 50 
Sb Abdul Khader, Kava1 Chetta House, 
Aridioth Island 

122 Abu Nasir, age 36 
Sb Siddique, Kunnahada House, 
Andioth Island 

Mohammed Aboo Salih, age 37 
Sto Musthafa,. Ammelarn House, 
Andi'oth Island.. 

Koya,age 37 
S/o Sayeeçl Mohammed, Lavanakkal House, 
indrpth Islari 

125.. I'c'lohammed Rafeek 	age 38 
Sayed, qherikkal Puthiyapuram 

ndotI Island 

126. Mohammed Rafdek, age 40 
Sb Ukkas, Jil1utheth House, 
Andioth Island 

127 Mukbeel ,age 28 
S/q Majeed L , Peiumpalli House, 
And'rih Island. 

128 Rasheed Khan, age 33 
Sb Kidave A , Biyyadachetta House, 
Andjoth Island 

129. 	 odk, age 31 
m
i

l l  

Sb 'Pokutty, TK6nnel House, 
dit1i Js1ad 

130 Rahiiathu11ah,age 31 
Sb KoyarnrnaK P , Bappathiyoda House, 

1,Adioth Island 

131 Mohammed Kasirn, age 30 
Sbo NaIlakoya Jennashada House, 
Ançiioth is1rd 
/ 

- 	 ' 	 cc 



. 132. Moharhmed F:azal., age38 
Sb 	Kidve M P , Kandalath House, 
Andioth Island 

133 Mo1aime1 Abu1 qfor T M , age 38 
Sb 	àUakoya TharaniWily Makket House, 
Andràth Island 

134 
I 

a1, age 57 Jm 
Sb 	Kidave, Poovadakkattu House, 

• Androih Island;, . 

 Mohammed Sa1eem, age 31 
S!o...Hass.an Kunni, Key iyoda House, 
Androth Island. 

 K6yarnrri,ae47 
S/o.Aboo Sa1eI, Kàvalchetta House, 
Andioth Island 

137 
J 
Widayathulla, age 38 
Sb0 1 Koya.rnrna, Karachetta House, 
Adoth Island 

138 Abdul Azeez Khan, age 41 
S/o Mohammed, Birayammada House, 
Andioth Island 

139 Shamudd!een, age 32 
So Sideeque M P , Pazhayakamkattu House, 
Anthoth Islahd 

140 
a 

se age 33 
Sbç? 1 d a 	Mkoya,  Ammelam House, 
Andidth fsland 

1 	a 1  

141 Na1f1oya, ac 50 
S/o Ahamed P 0 , Mathaiapura House, 
Andoth Island 

142 I1al7a Koyage 43 
Sb 	I.idaveB,A11yathara House, 
Andioth Island 

I 	 I 

143 	Md 	!n1eçII71issin, age 28 
Sbo Itha 4P , Ammelam House, 
4 	a 	I I 	 II 

1\fl 1i9th 	s and, 
a 	 Li 

I 



145. 

. ;majj,age 58 
1Ià I.P, .?iidarnkakkada House, 
an 

ha age 28,' 
S/d Buniyanip, ArnIe1arn House, 
Andioth Island. 

Mbharnrned 1qbl, age 38 
S 

 , 

/o Nallakoya, Perumpally House, 
AndroIi Island. 

Pookunni, age 56 
Sb Yousafl-Iaji, Bappathiyoda House, 
Andioth Island. 

0 

Mohmndt3ásheer, age 38 
Sb 1idave A.,. Mayampokkada House, 
Androh Islahd. 

Cheriyakoya, ag'e 36 
Sb Kunnikpya P., Thacheri House, 
Androth Island.. 

I'4aseernudheer ,  K.S.P., age 28 
bo Abdul Khad'er T., Karachetta Sarommapura House, 

AhdrQh Islah1. 

151. A 	1'Qpiage 41 
lyl., Kunchali House, 

Andio.h Island 

Liyab'irahman, age 31 
SboKunnikoya M.P., Chekummada House, 
Andrdth 1lahd. 

Kurihi, age 46 
S/o KaderPeurnpal1i House, 
Andoth 1slard. 

1ftiirnii8bi,e52 
dirakoya,'Ko1ikkattu Naduvilkam 1-louse, 

/1 \)--' 	
\Andioh Jslan1d 

- 	

' 	
I 

. 	
l5~ 	iy:ha.5 

J 	1bo I lamsa Koya, Aliyathara House, 
Andioth Island 

/ 
I ., 

j1 
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• 156 S6eth1,a060 
Sb Assamai,Pachanal House, 
Andiqthlslark1 

I II 

157 Sadakkathu11a age 3 
S/6 Buhaii V K, Chettapokade House, 
Andioth Island 

I 

158 BashLel, age 40 
S . */o Sayeed K , Kunririashada House, 
Andioth Island. 

159 Mohammed Kuiaishi, age 25 
S/p Sayeed..Moarnrned, Karakunnel House, 
Aiidrot is land. 

Siraj,ag47 
• S/oKidave K., Kunnumpura House, 

Androth Island.. 

ohanmed Ran, age 31 
Sb, H.aipza.Koya. K., Pathummapura House, 

Island.. 

162 ZainU Ad, age 26 
S!qiNà1Iakoya 1K C ,Palliyat House, 
Andiddj Island 

163 A bd i! Jabbai, age 35 
,/o Kunni Seeth, Makkett House, 

And'i oth Island 

164. Sije.ed. Mohaiimed, age 54 
• Sb. Kidavujoovàdakkattu House, 

Andioh Island 

165 	Attabi,age 7 I I  

I)/o 'ouefK P , Thachen House, 
Andoth Island 

166 13a11es ae3 
I)/o Koyanmakoya P , Thacheii House, 
Andioth Island 

67 $koob, age 40 
Sb K1da\ u K, Ammelarn House, 

!Andioth Island 
. 	 . 

r?' 



r 	 •34. 

Mohammed Rafee, age 42
il. 

Sb Koyammkya, Mayarnpokkada House, 
Androth Islaiid. 

MullakOya,a.ge47 
Sb Majeed K:, Lavaijakkal House, 
Androth Island. 	. 

170.ookvnhi,ag 46 
Sb Kidav P., Amnlarri House, 
Androth Island. 

Mohammed 1asim, age 46 
S ./o Yousaf, Bâppathiyoda House, 
Androth lslard:. 

Kadceja, age 5,1 
Dbo Kidave K., Thacheii I-louse, 
Androth lslahd. 

MulIal?i., ac5 
Eo 	Pälatiiupura House, 
Androh ilâtid. 

Na67,66rA1i Zyeed PP., age 25 
Sf0 M .P.Fabhullah, Puràthikkatt Puthiyapuram, 
Androih 1s!ad. 

All Akbar Kage 25 
Sb Chcriyakoa, Kannathi mada, 
Androth Island. 

- 
1 76, Moha mmeda!eem, age 33 

bo Shaikpy Kunhal i I-louse, 
Ahdi:oth Is1aid 	 Applicants 

:t 

(By Adbat 	?1k BGangesh) 

I- 	
Versus 

I. 	The Adminisrätor 
Adi i istratib of the UT of Lakshadweep 
Kavarathi 6.82655 

682 555 
cscntcd b s Dii ectoi i  

iithtoi of Panha'ats 
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S Depaitment ofIanchayats 
4dmihisution pf the UT of Lakshadweep 
içavaiaii682 555 

4 	'Yle (Dweep) Panchayat 
Xndioth'Istn iepresented by its 
lectinveutticer.. 

(By Ad\'ocate Mi S Radhakiishnan) 

17. OA 302/201. H 

1. 	Jailer, age 35 
S/a Iabujan Panethechefla House 
Amini Ilad. 

2 	Faiooqueage33 
$/o Khade;, Kulandarn House 
4mini island 

3 	Abdulla Koya, age 50 
S/o AttIko'a,, Malika House 
Amini .i1ahd. 

4 	Nallakoya, age 40 
S/a Abdulla Koya, Puthoya Kanniyam House 
Amini Island 

5 	AIiM hamsred, age 47 
S"16 Moharriid, Kombarn House 

It 

6 	ShaiaFudheen, age 36 
/,o Kidav, Kotechefla House 

Anini Island 

7. 	JabbrThC age 36 
S. /.o, Chcriy:a Koya, Purakkachetta I-louse 
Amini Island 

S 	Yousaf, age 36 
S/a 18de?i,  I3eliyachadachafla House 
tmiji island 

11 

9 	Mu 1oyage 33 
Sb Sayed Sh ei koya, Mampui am I-louse 

j :1 	1; 

(By Advoate Mi B Gangesh) 

I 
/ 

.. 

Respondents 

App! icants 



3r 	 I 

Versus 

- 

The Adm.in-istiàtor :. 
Administration of the UT of Lakshadweep 
Kavarathi-682 -535..-- 

Depaitment of Panchayats 
Adiiiitratioh Of the UT - of Lakshadweep 
Kav.arathi68.2 555. 

District Panchayat 
Amini represented by its 
F XC CUt Iv e 0 ff1 cer. 

4. 	\/iIlagc (Dweep) Panchayat 
Amini Island represented by its 
LXeCutive Officer. 

(By Advocate Mi S Radhakiishnan/M/s Sheriff Associates) 

18 	0A303/2013 

Aboobaki P,age4l 
tqK;uliikunhi, Pallan-i 1-louse 

l<avarathi Island:. 

2. 	Musthala BK., age 45 
/oSayccd, Bakakada House 

Iavarathi Is.. 

3, 	Mohani!dhafiM., age 34 
Sb 11 	thi'4; Malika House 
KavarathifSlhd. 

Abdul NaerA'.P., age 43 
Sip Chcriyakoya K., Aytiipura House 
l<a'arathi Island, 

Yacoob K.P., age 41 
Sb Kidave UP,. Kuttipapepura House 
Kavarathi 1sland. 

,-, S127\\ 

a3l 
cS/.6ashaliyam 1-louse 

uh isia4i 
* Jj 

Respondents 
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• 7 Mujecb Rehman U P age 34 
S/o Alikoya C K, Uthampokakada 1-louse 
Kavaiathi Island ............. 	.,; 	.. 	................. 

8 :. 	 . 	. 
'IhaigakoyaVPn ag43 
Sb 	Ukkas Vadakki1apiiia House 
Kavaialhi Island 

9 Mujeeb Rehman B, age 30 
Sb 	Fhangakoya, Birekal House 
Kavarathi 1s1aiid.. 

10. Sajitha P.,.age 3 
.i)/o AliAradarn, Poovinoda House 
Kavarahi Island. 

H. I3asheei P 1, age 44 
Sb 	Mohammed Pallipuia, Puthiya 111am House 
Kavaiathi 1slan1 

12 Abdul Rafeek K 	age 44 
S/o. Ahrned Kattrnmada, Kadapurathaba House 
i<avaicithi Island 

13. S1eejii A.P.a 	34 
Sb Mohammed C P , Athampapepura House 
Kavat athi Island 

14 Mohammed I-hssain PA , age 29 
Sb 	Khalid 1-1aji K P , Puthiya Alikom 1-louse 
Kavathi ls1ani 

15 Shajahanf K , 	ge 35 
S/0 11an17a 	inikad I-louse 
Kavaialhi Is1a0{ 

16. AnwarA..,.ág39 
S/lo Murhu;. Ayppura 
l<avi athi Island 

17 13aheei Sag35 
S/0 I Iamzaih A I , Safiyabiyoda 
Kavarathi Island 

...-18.... 
/ /o AbdôFakcr, Melillam 

KavaiathiIsIand 

I 

• 	, 	. 	. 	•. ..-•- 	..'.' 	..-', 	 . 



I 	 38 

19 	1-lamzath, age 27 
§/o Uman -1aji, Aynepuia 
Ka\'alh Island 

20 Mujeeb Rehman, ag38 
Sb 1Iam7ath A I , Safiyabiyoda 
Kávárathi• Isla. 	•••. 

Mahikfan K.P.,age 30. 
S/o Abdulia A, :KuttitâP,pura 
Agatti ISland. 

1-lidayathulla SM., age36 
Sb..Hamzath .Bi<., Subida Manzil 
Kavaiathi Island 

23 	Ansai PP ,age 31 
S/Q Chcnya Koya K P , Pakichipura 
1àvarIhi.Ts1ahd. 

Suliman K..1.,,age 38 
S/o 1Kidav .U.P., Kuttipappepura 
JKavai athi Island 

YcoobC;P': .age 40. 
Sio..Yo6f. 1 ., Puleeriakeel House 
K avai athi t  Island 

26 	Nizuiudd3n K P , age 34 
Sb Zakài iah Kochipura House 
IK.avai athi Island 

27 	Salcem V ,ae 9 
Sb Harnzth \'&oda House 
KavAiathl Island 

28. 	Attakoya.B,:agd41 
S/o Aboohackei M 1, Bit ekal House 
Kavaiathi Island 

29 	Naiha 	V , ge 30 ...... 	. 	........ c ;a' 1 Q Pfl iveedu House 
Kavai atIi Js1ani 

30 	Moharnmd Jqua1 K K , age 31 
1/-5jQ Kasmi P V , Kunnamkalam House 

X.avaiathi island 

. 



031 AshikAliCP,age30 
heidipapada House 

Kavaiathi Island 

32 Mohammed Rafi P ,age 38 
8/d Cheiiya Koya Pallicham, Pulipinnakad 
Ka\'ai athi Islard 
................................. 

33 Pookoya P P , age 48 
S/6 Babujan M, Puthiyapuia House 
Kiltan Islahd 

 HussainaliK.P;, age 33.. 
Sb. Muhaiimed C., Kuttithayapura House 
Kavarathi island. 

 Sii1aimah M.,age 3 7 
p/c) Hathzath M, Maidanoda House 
Ki\'•arathi Island. 

36 KajallussainC, age 37 
S/p. Ahanrired Khâi, T.P, Chungam House 
Kavuathi fslanl 

37 Mjeehman T K , age 38 
S/ô Thirilikad I-louse 
Kavaiathi Island 

38. Mohthiñed Shâfi K.P., age 32 
S!c.S.ye.d.;Pbok; Kakachiyapura House 
Kavaiathi Island 

39 Mohammed Rail B , age 33 
bo Attakidave F P , Beeianthoda House 

Kavajathi island 

40 
I 	i 

RIage 3 
S/b uthuP;UleenkeeI House 
Iavarathi Islafld 

41 Ummerk 	,age 37 
Sb 	Udâila C 	Thekila 111am 
Kaiarathi Island 

42 Moha m m ed Rafeek, age 37 
'/o Attn l< P ,Pokaiachiyapuia House 
Ka\'4lathI Island 

• 	 . 	.. .........,. 	 .. 	 . 

........ 

Ho use 



. 

-Lisa Palhummeectta 1-louse 
Y11'ad 

46. 	Sharaftdheei, age 24 
S/o,Ali A., Pooy.jnoda House 
Kaarathi I slnd: 

(By Adyocate: M.1j3.Gangesh) 

Versus 

Jihistator 
ii.itipi of the UT of Lakshadweep 

.a\aFathi2.555. 

e . 
2, 	ipnmcitf Agriculture 

UT pf Lakshcl weep 
.I'aathi-68 	55 represented by 
is Director. 

3. 	l)irector pfPanchayats 
1)c13itrieii'i f Panchayats 
Adnini srtidñ f the UT of Lakshadweep, 

Kavarathi -,68I2, 335 . 

4 	I)iuict Pachayat 
]d\a1 atlii i ei çsned by its 
Lxecutiye Officer. 

5. 	Vil!ag (Dweej5) Panchayat 
Kavarathi Island, rpresented by its 
txecutieffler. 

(By Ad\octc: /r.S.Rdj'krishnan) 

--- 	 H.. 

•1 

A 

••:, 

Applicants 

Respondents 



K.K.ftazak, age. 27 
S/o Khadet koya, Kunniyatamkakkada House 
Amini Island 

P Ashral, age 37 
Sb Ahamed, P.Alarni House 
AmLni Island 

KC.Mdos, age 44 
Sb Attakoya, Keelachery House 
Amini Island 

13 Kasmikoya, age 42 
Sb Chciiyakoya, Balapp House 
Aini.n:is.länd. 

age 4! 
Sb rJpakoya, Chninthabelli House 

1apcU S  

RaheenN',ae 33 

O .  Abdullakoya, Madam House 
m

. 

Amihi lslahd. 

11. 	Pookunhi 
S/o T.C.Yousaf, Noormahal House 
Amini lslaiid: 

(By Ac bct: 	.1LB..Gangesh) 
S  

II 

Veisus 
•r 

- 	 .¼ 	 V 	 . 	
• 

	

S.,"- t-F••'H 	- 	I ,  

1:hAdn' i strator 
\dininisu ation of the UT of Lakshadweep 

jkJathi6'8255. 

Ii  

Applicants 

5. 

ro 

7. 

8 



. 

2 	Diieci.oi of Panchayats 
Depaitmeilt of Panchayats 
Administi dtiOfl of the Ui of Lakshadwcep, 
Kavuathi-682 555 

3 bjl&tqr. of Education 
Dnccoiate of Educatioi 
Adm iniw ation of the Ui of Lakshadweep 
Kavaiathi-682 555 

4. 	\/iilagë.(Dw,eep) Panhâat 
Am liii  'Island represented, by its 
Executi\'eOfficer. 

(By Advocate Mi S Radhaki ishnan) 

20. 	().ANIo.32512013 

I\'1,o'hanmed Abdul Razak 
Sb. U.K. NàILa.Koya 
Atta'lada House.  

idrtt:lsland.. 

2. 	K..Modsa.. 
1Kardi1ani I louse 
kadaiiiath Island 

3 	llaniLaKoya 13 
Sb Abdu[Kbadei 
B i r iyammada 1-16use 
Añd rOttIslähd: 

(By Advocte Mt. KJ. Gangesh) 

Versus. 

Re spo n dcii ts 

Applicants 

fhç A'dniinistiatdr, 
Ad inisuatic)n'ot' the Union Territory 
of Lakthcc1weep Kavaiathi - 682 555 

2 	FheDiiectoi (Sehvices) 
Adm inisi awn df the Union Tei i itoiy 

/ 	Lkthad\4cp (Secietaiiat), 
Kvaiatti555 

.. 	 ' 
\t) 

!cpartcnt of lnvioinrne ni 	 nt of Fotests 
All 

6.0 I eiiitdiy of Lakshadweep, 
at iii 	6,82 555 Respond eu ts 



Jehangeer A.P., age 32 
Sb Hamced,Aliapura 
IKa\'arath I Islnd. 

Shajahan 1, 	35 
S/oj(iclye, I3adayi 
Kavaiahj Island 	 App! icants 

(By Ad\'ôdthè: Mr.1J.Gangeh) 

Versus 

1. 	'1 he Adrninistraor 
Adiinisti'ation of' the UT of Lakshadweep 

• 	Ka''arathi-682 555. 

• 	2. 	bi
t

tor Of Pandhayats 
DpUtient Qf.lanchayats 
Admustiation of the UT of Lakshadweep, 

àüthi-68 

: 

3 	Dcjiifmeit of Science & Technology 
Uii6I'ëi'rioi'' of Lakshadweep 
Kavarathi2682 '555 
rpreseiitcd by. its Director 

4 	ViIagc (Dwccp) Rinchciyat 
IKc'aiathi island icpiesented by its 

1lcC!Uti\/C 011icer. 	 . 	Respoidents 

:" 	
/ 	 • 	

0 

çB.clvoate: Mr.S.Radhakrishnan) 	 • 
-.. 	 -:--' 

• 	 0, 	
•_ 	 . 	

0 	
I 

•j 



22. OA 327/2013 

1. 	i'drook, ge 
Sb 1Kunhko5, Pul ifpi nakkad, 
Kavarath I I si nd. 

2. 	U mmer Farok age 
Sb \/ .P. K asni I Kartholapura, 
Kavaiathi Isl.nd. 	-. 	 . 	 Applicants 

(By Advocate: Mr.KGangesh) 

Versus 

1 . 	The Administrator 
/\dministraton of the UT of Lakshadweep 
Kavaraihi-682 555. 

2 	Dii ctoi of lan chayats 
Depat Imeni of Panchayats 
Admmiti auon of the U1 of Lakshadweep, 
Kavaiathi-S2 555 

3. 	Departhienr of Environment & Forests 
Uñióii Terrifor' of Lakhadweep 
l<avarathi-682 555 

4. 	Vii I age (1)weep) Panchayat 
Kavai ath Island i epi csented by its 
1 \ccuIlvc 01 hcer. 	 Respondents 

(By Adocatç: Mr.S.1adhakrishnan) 

23 	A 328/204.3 

I . 	Sal [u 	Plla C. 	age 34 
Sb Mohamood 1aj i, Chendipura, 
lavarath I 

2. 	Sai nul Hameed.P.P., age 39 
Sb Ai.tai K.P., Pokara Chepura House, 
Kavrathi: -  

MoHmmed K.P., age 35 
/O I 1amathI3P., Karutholapua House, 

1 . ;.. 

'v.-) 	 Kavarthi. 

\bdL1 Kieb P , age 41 
Pallam House, 

S 



45 

341 

d a m I-louse, 

• 
5. 

• 	a 

(By Advocat 

Applicants 

Ganges1h) 

Vet sus 

1. 	The Adthiiistraor 
Ad.ininitration hf the UT of Lakshadweep 
KaVathi-682. 555. 

2 	Diiectoi of Panchayats 
Department of Panchayats 

dministi ation of the UT of Lakshadweep, 
K a hi68:255. 

1 

3 	;Diiectbi of Education 
1ir6óia of ducatio, 
2dministràtiôn of the Union Territory 

f Lakshàd\vëej5, Kavarathi-682 555 

1. 	. V1111ge(Dvqe:  Panchayat 
1(iathi 11àrjd : ipi'esented by its 
Execti''e:ffi*r. 

(By Avoca(e Mt S Radhaki ishnan) 

I 	 LI 

24 OA329/2 0 0  

1 hahña Beum M M , age 38, 
W/o Rauni Razed, Madeena Manzil, Kiltan 
Supei visoi, oii fwisting Centi c Kiltan 
Dsti1anchyat, Kiltan 

Shah;.1JtIah1dP.K., age 50, 
S/o Sa);ed K)ya P S , Thottathakkaia 
Stoic Kecpei um CIci 1< 
Con Iwisting áentlle  Kiltan 
Dish id 1anchaycit, Kiltan 

.6 

3 	T 	I'Jcizeem 1udieei, age 33, 
S/u Say&1 Abk1i11a Koya, 

i1tn 
istihg Centre Kiltan 
.t,Kiltan. 

Respondents 

Appicaits 



25. 

7 

A +. 

-:- 

' I .  

. - - 

(By Advocate Mi VMohaiai 

I 	 , 	Versus 

I h Adrninisuatoi 	y 
Administiation of the UT of Lakshadweep 
Kavarathi-682 555 

2 	Difecto ôf$nchayats 
I)epitnentf Panchayats 
Ad)'ntnistration of the UT of Lakshadweep, 
Kavaiathi 7 682 555 

3. 	The Chief Eecutive Officer 
.Djrjt Paih'at Unit 
Kiltän, Union Territory .  
of Lakshadw-eep-682 557 

S 

Respondents 

(By Ad\'cate: f\4r..S.Iadhakr1hnan) 

-'.  S.  

OA 331/2013 

F-lissai 1n K C , age 34 
S/p Sayeed Moharrirnad A M.  
Katti 1yamchatt (F-louse), Agatti Island 
Yrof Lakshadweep 

Woi king as casual labourer in the Department of 
Science & Technology, Agatti, Lakshadweep 

I Iydei P 
Sb 	yedB'uh.àri 1-laji U. 
Pokkathappada (House), Agatti Island 
U F' of La1shadweep 
Woiiking as 1 casual labourer in the Department of 
Sc 	Tehno1ogy, Agatti, Lakshadweep 

f 	
I 

Ali?Akbai, K J , age 39 

Chetlat Island 
/O Hamz 

Kunnabiyqd I-louse, 
ti't of I akshaav'eep 
Woi king as cia! labourer in the Department of 

ciencc & Thchnology, Agatti, Lakshadweep 

aLrnalBa1katl K , age 27 
1 .i KOy:ak':.  

LthiyQda (Iouse), Chetlat Island 
Lakshadvy ep 
rg A casuai 1bouier in the Department of 
&& Tec1nolgy, 



çheuat, Lakshadweep 	 Applicants 

(By A\4ocIthe 	ias)iic$ Iuiakose, Si & Ms Daisy I Daniel) 
s 	 I 	 1 

I 
4 \/ersus 

1 	The Administiator 
UT of Lakshdweep, Kavarathi-682 555 

C!aii:person . 
Village (.)wp) Pancha'at, Agatti-682 557. 

Chairperson 
Yill,age. 	Chetlat Island-682 554. 

The JunioiSpientific Officer 
Deai tment f Science & Technology 
Chetlat-682 554 

5 	The JunioiScientific Officer 
0- epaitrnent of science & Technology 
A,atti-682 55:7.f 

6. 	[)irectçr ofIajchayath 
Depaitrneht df'Panchayath 
Kayara,thi-682 555. 	.. 	 . 	 Respondents 

(ByAdvoca Mi S Radhakrishnan foi R1,4,5 & 6) 

26 	A 333/2O13 

'1 	.1 

S P Ilaiiis 
Sb Iya1unhi 
Sailanivapuia, Kiltan 
Lik shad weep 

2 	K 1 Azhar 
S/o'Sayed Bubati 
lKii iyathivodu, Kiltan 

A.PAhänIc1: 
S/oKuhikoya 
\lirnapuia, I iIltan  

(Advcate Mi M R 1-Jariiaj) 

- 
/ 

4 	 I 

Versus 
- 

. 	 . 
I 	 I 

App Ii cant s 



. 

4 	Ducctoi, 

Ui of Lakshadweep, Kavatatti 	 Respondents 

(By Advocate Mi S Radhakiishnan) 

27. 	oA344I2o13:I: 

1. 	Kassim A .  

S!o.Attkbyä f1 
Aliyathai a I louse, Andi ott 

2 	.Jalaluddin N 
/o Attdkoya N P 

Ncngumrnada 1-louse, Andrott 

3 	Mohammed 1-1assan C E 
S/o.KunhikoyaSVP 
[daykkalF-I!puse, Andrott 

4. 	Mhiiimed Jafeek C.K 
SioKoya .K.0 
Cheriyà:Kakkanal House, Andrott 

 Mohmmcd Kàmaluddin MK 
S;/oShihabIddin Pookoya Thangal 
14ayankakkada I-louse, Andrott 

 C.  
S/ 	1plóy 	I 
EdaakkaI House 	Andrott 

1-lssii 	A / fl.NOOUl 

NallayakDya U.K 
.\adà 11ous 	lAndrott 

•.• \ 	
:, 	 . 

• t. 

\ 	'• 	 .-.-.- 	 ...,. 	 , f. / _/ 	-. 	. 	S 	- 	•. I 	 A . 



8 	Muishida Begum C N 
DIo Late S hi1n sudd in Thangal 
Chemayath ta1akath, Andiott 

(By Advocate Mi J3 Gangesi) 

Vei sus 
£1 

I he Administiratoi 
Adimnisti ation of the Union Teti itoly 
of Lakshad weep, Kavaiatti —682 555 

	

2. 	Director oiParcayats 
Depai:irnen.t of Panchayats 
Administi ation of the Union Tei i itot y 
o1Tkshaé; Kavaratti - 682 555 

	

3 	Depai tment of Elecu icityi. 
Union TerripiYofLakshadweep 
:Ka\/ara1.h!-68..S5S 

4. 
AndiOti 1slaric iepiesented by its 
Lxccuu've Oliicer - 682 552 

(By Advocate Mi S Radhaki ishnan) 

28 	OA 345/2013 

A'shomma :E.0 
D/o 11amsa, EIlächctta House, Agathiit  

l3eeiathumiiià.V 
D/o Kasmi Koy, Puthanveed I-louse, Agathi 

	

3 	Kadecja'P K 
I)/o KoyaJ.Jasan, Punal.cad I-louse, Agathi 
I 	. 	I 

	

4 	Abçhil'Mu{halifMK 
/o ttakoya, Mayarnkakada House, Agathi 

	

5 	Abdul Shukdoi 
SIO.Ite USäf.: 
Melaillam Hoise, Agathi 

Il_ 

Applicants 

Respondents 



50 	

S 

8 

9 

Nazei'K 
SIo.Kidave 
K unni kathiyàpa,da 1-louse, Agathi 

Sho\'kathaI I. 
S/o,Umnicr: B 
f\4aJ<ayachbda*1ouse, Agathi 

12 	aycd Mohammed K 
Sb Poohoya B 
Kcepatt 1.7. louse, Agathi 

NasèiP 	H 
S/o.Muthaif K 
Path.àda 1-louse, Agathi 

Aboobacker N.M 
Sb0.Abdu.1,Rahman F 
Nafèesi Manzil, Agathi 

A'duIS1ain'.T.P 
S/OChj'iaKoya C.P 

111am, Agathi 

1kbya K.K 
S/b,M 	n phamed Koya 
Kakkada 1 -louse, Agathi 

i-\zharC 

01  

A 

S/.o.Mohamined Koya T.P 
Cha11a1dad I-louse, Agathi 

/\bódbc kèi K 

kapad I-lousc, Agathi 

Saj'.d 1 
/o.Laè' F 1 ahn.ad Hji K 



20. 

21 

Naleesa M.K.  
1)/o.Abdulla,KOya K 
Mooihamkakkada House, Agathi 

1Koya P 
So.)unhikoya,,. 
Ponancida 1-1oise, Agat}ii 

Kasmikoya K 1.1. 
So,\bbopacker,K,OYa 
IKama1nalmibda Puthiya 111am, Agathi 

Aboobacker UP' 
SIo.i-\1 i\'lohammed 
U ppth,oda l-Lc)lSe, Agathi 

1idaidheep 'V 

'ahdaMdflL1'1, Agathi 

Kaui11usa' iP 
D/q hmimpdS 
l3pathi'oda I louse, Agathi 

I-fldünbi 'M 
D/o.Attakoya 
f\4arriyaflT Sevyoda 1-louse, Agathi 

JalTer A.P 	'' 
S4O.Saved3uhari T.'P 
AJivpapp1da 1-lousc, Agathi 

I 	
I 

lathtdhefl M P 
$/(\ 

kam1u1amk'105e Agathi 

31. " •Salk1? 
b4\wkoya K 

- - 	

iyapappada 1-1ouse, Agathi 

22 

23 

24, 

25 

26 

27. 

W. 

29 



S 

Naseer T.P 
S/o,Muthalif., 
I hekk u Pu h ya 111am, Agath i 

O baid U 
S/6.1-1amza U 
Ummmerodaclietta House, Agathi 

37.yed.:MohhmdKT 

Kalanthdhiyoda ,I louse, Agathi 

38 	Mahamood P4 .  P 
Ski Scyed Mohciiimed 
Puthiyajand'ai am I-louse, Agathi 

39 	Abdulla 131 
S /o 1 athaHila 
I3iyashabiyoda 1-louse, Agathi 

40. 	lThjiimia 
/o.Abdu! .; qqeikoya P.0 

J'hek.ku PLith iyai1 lain, Agathi 

41 	s'ecia IlK 
/h1id 13 

Thjmihikkàl l-lpuse, Agathi 

42. 
S/o.ayecl A1 K 

lLl ouse , Agathi 

/ 	 13 
o*iimmer C'. 

* 	 3.l-y thodi 1-louse, Agath i 

JLAv II 



[1 
5-3 

Showkäthali 
S/o Late Anakoya 
Sailaniyoda 1-10use, Agathi 

N.isa:mudheñ 'V.K 
S/o.11amza C.K (Lake) 
\/adak Kccla 111am, Agathi 

49 	Chei iya Koya A K 
'10 Kpya i 
A1iia Kunnimmada 1-louse 
Agathi 

50. 	VIoharnmed 14i C.P 
S/o.Kasmi .Koya A 

hcha1akapda 1-10use, Agathi 

51; Sayed M oil a hi med K 
S/b,YouiA 
KunnLiijnn 1-louse, Agathi. 

(By Advocate Mi K 13 (iangcsh) 

Versus 
1  

1:.Adrnihistió1 

Adiinistatiqiiof the Union Territoiy 
dl Lakshadwep, Kavaratti - 682 555 

Dcparupent TAgriculture 
OnIbn Terri,to:y. of Lakshadweep, Kavarathi 
Represented byits Director - 682 555 

3 	Du cctoi of Panchayats 
Ieaitmci1t of Panchayats 
Admmiti ation of the Union Teiritoiy 
dLks1dd\''eepKavaratti - 682 555 

T I 

Applicants 



4. Villag 	(D'vee15)Panchayat 
Agathi 1slad iresened by its 
Executi''d Qffidèr —62554 

V.' 

(By Advoca 	M'S' Iadhakrishnan) 

: 

29. OA346/2013 

 Umne F'arookShal 
S/o.Aboosala 
Malikakal 1-louse, Arninii 

 P.ASayeda!i: 
S/b. Harn.zak dya. 
Puthiya Asharoda House, Amini 

3 Rah'rnath Beegam 
D/o Ahaind, 	Malikaka! House, Amini 

4. Aharnedkoya 
Sb 	Koyakidavu, Surambi House, Amini 

. 

Respondents 

VáliyabiPC 
Dbo.Anthukoya, Pa!liyachetta House, Amini 

J3eeb Ml : 
/c ilamsa1, Mall ipui a I louse, Kavaratti 

0• 

/oAuakoya, Vadakki1pura, 
ivaratti 

(By Adyoctc M1JK.8 Gangesh) 

........:. Versus 

I. 	ti'he Ad,rninisrator 
'Vdrninistratin iof the Union Territory 
of khdwep, ävaratti - 682 555 

- 	 •0• 	 '•. 	 0 	 S  

• 	- 	i'•.'i. 	. 	0 

- • 	2.. '; .D;irec1tOr ofJanchayats 
0 	

0,•• 

)cpitmeiit of Panchayats 
Jnion Territory 

: 	I 	f1illVeKavaratti - 682 555 

• S 
	 •.; 	 • 	 • 

App! icants 



----------•- 

flIz . 	P.  

3. 

Director of Education —682 555 

• 	 •i2V. 

4 	1i11age (Dwee) Panchayat 
Arnini 1s1nd ipresented by its 
ExcuUve Officer - 682 553 

5 	Village (Dwetep) Panchayat 
Kavaiatti island iepreserited by its 
1xec6tive Oficei - 682 555 

(By Adoct 	4rS 1adhakrishnan) 

Respondents 

Ok347/20L 1  
:1. 	.... 

uhaiabi P 
Dc..Kuhikuhi 

aIl.i:c.hm: I_lu.se, Kavaratti Island 

MarocrM.: 
I)o Hamzath 
Molakepuia 1Iouse, Kavaratii Island 
I 
t I 	1 
t)Ib 
UIIikahapiiii 	I.avarattiIsland 

rmna , P V 1. 

DIo Mnaf ' 
Puthiy/avedii, Kavaiatti Island 

Saiornma K 

 

P .  

30 

 

 

5. 

7 	.•• :..... 

r 	
8 	1 

......... 

-f  

ura.ni 

atti Island 

Kavaratti Island 

eebi Aynepuia 
o Abdurahirnan 
nepuia house, Kavaiatti Island 

.• 
çì 

Lfl 



( 1 

t 	. 

9 	Ra1math Iei B 00 

D/oAIi 
Baliyali 1 1ouscKavarti Island 

10. 	'Sadihath v.M.. 
[)/o Valiya Abdirahiman 
'\1'adakkurnelaçN.dàrn, Kavaratti Island 

I 1 	Rhiyarnbee F P 
I)Yd..Ahrnrned, K.P 
Ttt1apura, Kavaratti Island 

12. 	BefthimrnaB 
D/o.Abodbackr 
Beëramthbdà,'KaVaI'att.i Island 

. 

13 	ftähmth Beegum P.P 
I?/o.Attal K.P 
pochaiacheptira, Kavaratti Island 

14. 4aijàiath 	H 

A,'napura 
Kuth71ppa1pCPUi a, Kavaratti Island 

I  

(By AdoateMi 1< B Gangesh) 

\eisus 

 hc Adrniñis*r. 
Administi atin of the Union Territory 
of Lakshadweep, Kavaratti —682 555 

 (Seiies) 
Adrninistia6 1on of the Union Teriitory 
.................... or1akshacp, (Secrçtariat) 

KavaIatti7 6'555 

 biectoi of lbdustiies 
Urion IeriitoiyofLakshadweeP 
Kavajathi repesented by the 

Directot or Industites 

y.Advócate: Mr. $ Rdhakr.shnan) 

/ 

Applicants 

Respondents 



( 

. 

. 

31 OA3'8/2O13 
fl  

Kuri 11 
SloShaik 
Noorumchett 	I-Iouse, Athini 

 Ai.takoya 
S/..Muthuko'a: 
.Surárnbi 11ous,°Amini 

 Anwar F-lussa:in 
1)/o.Essa 
Kottapura 1-louse, Amibi. 

4 ajitha Beegi.m 

/S.a:eebdulla Koya 
l3eli House, Amini 

 Handahb 

Monakkallachetta I-louse, Amini 

 lfàssaihar 
S/o.M ohammed 
Ahrnrnechet.ti I-louse, Amini 

7 	K C Ns 
S/O ljarn 
KdlCvadachetta I-louse, Amini 	 Applicants 

(ByAdvcater ;<BCangesh) 

Versus 

I, 	The Adminjstrtor 
Adrninistnt.ion.of the Union Territory 
oF' Làkhadweep, Kavaratti - 682 555 

2 	I)uectoi of Panchayats 
I)cpaimet of Pan chayats 
Amirutatiori of the Union Terntory 

- 	 555 

3 	[.epartmeni. of F çfucation 
Union Territiy ôfLakhadweep 
Kavafachi icpiesented by 
I)iictor olEducation - 682 555 



riliulit. 

\'i11ae (Dweep)Pachayat 
Arnini 1s1ade3rçnted by its 
ExecutiV& 0ftjic' f'--!68Tj554 	 Respondents 

(By Advocate Mi S Iadhakushnan) 

32 OA 350/2013 

Mohammed 14-asan 
S/o.Abdul Kadi 

:Moh.pU'ra1kkad I-louse, Andrott 

Abdul Hasan 
S/o.Attakoya 
Kaithatt.Housç; Anclrott: 

Sayed Mohainrned 
S/o.Aboosala 
:J(ar.?hetta Hoise., Andrott 

	

4, 	Mohammed Hussafti 
Sb . Moh am ied' 
lappathiyoda House, Andrott 

5.judcIeen ; . 
siooyabi+i.a içoya 
1<era1'kadf4oUSe, Andott 	 Applicants 

(By Avoc.t \4r K B Gangesh) 

Veisus 

Ihe Adminit;atoi 
Administiation of the Union Territory 
of Lakshaclweep, Kavaratti - 682 555 

	

2 	birectoi ol anchayatssll,
IDepartnent f Panchayats 

of the Union Terntory 

pt kridvepp 
555 

3 	District Panc1yat 
Kavaiatli iepr 5eented by its Chief Executive Officer-682 555 

Ud
lage (Dwéep Panchayat 
Jótt 	ëpreserted by its 

xccutive Qfuicer - 62 554 	 Respondents 

.-.(ByJAdv cte: Mr.S.dhkLshnan) 

7-. 	

, 



 

 

;• 	- 

(ByA 

34' 

r .  
L 

33. 

2. 

3 

4. 	Yousaf 
S/o.Pookoya: 
Puthiy Eddiãkkal House, Amini. 

(By Advocate Mr K B Gangesh) 

Versus 

IFe 	ix4ii64toi 	I 

of the Ution Territory 
L4kshadweep, Kavaiatti - 682 555 

Applicants 

1) ir"ec t - 6 ri o f pa'r(".'hayats 
b.eOartrneni of Panchaats 

dininistratQr of the Union Territory 
p £ akshadwp 
K'aràtti— 82 555 

arineritof Women & Child Development 
I3ilon, lmUory,  of Lakshadweep 
Kaàrthi 
14ees49d y its Dirctor 682 555 

Vii;Ia (Dwëe) Panchayat 
Andrtt Islandrepresented by its 
Fxectitive Officer —682 554 

Village (Dwep) Panciayat 
Am i ni I,s 1 thdrpreened by its 
Exeu.tvé ificer - 682 553 

ccte:Mi.S Piadhakrishnan) 

Respondents 



I Mohammed Jiya 

'1 

3 	Mansoor Au 
S/o.Muthukoyà 	I  
Pentamvelipura Hoüse Andrott 

4. 	MOhammed Faisal 
S/o.$jdcleequé 	: 
Makket 1-l6use, Andrott 

(By Advocate Mr'*1 Gangesh) 

I '  

I 	
Versus 

1. 	'he Administrator 
Administration of the Union Territory 
of Lakshadwcep, Kavaratti —682 555 

2.epari rnent.df Animal Husbandry 
Union 1 cii itoty of Lakshadweep, Kavarathi 
Represented by its I)iiector - 682 555 

3 	biiecti pfanchayats 
feji1i1i'ent fPanchayats 
Admmstrtion of the Union Terntory 
oLakshad\'ép 
Kavaráthi - 682 555 

4. 	'Ti1Iag (Dwép) N i.  
ndrou Island repreented by its 

EcutiveOfficer-682 554 

(By Advëate': Mr,S Râdhkrishnan) 

35 	OA353I2J131 	I  
1 

MKlae '1  
I 

Agatti 
4 

II 

App! icants 

Respondents 



I-. 

2 	K MSko6i' 

,}ttl4.I 

3 	'11P Ahrnad 
Sb M Yousuf 	1 

Thekkputhiya Veedu,Agatti 

K:P.l-lomzakbyà 
SIo.Aboobacker 
K'arnIaImiyoda Puhya 111am House, Agatti. 

K.Showkathali• 
S/o.Syclub.6khari 	 S  
Kondinoda House, Agatp 

B.hrfudheëi 
SIo.Uhinie Ella 
[3eeyakuttiybdaFlouse ?  Agatti 

 /.k.Moharni'nd Mükthr 
S/o.Abdulla koya 
'àdakk Kunninarnel House, Agatti 

 'bdül 1ahimiñ 
S/o..)idqe 
1;lfa 1-lousc, Agatti 

L 	•:• 	'' 

(By 
- 

B' Gangesh) 

, 	 Versus 

I Jhe Ad 1ministrator 
Adrnnisuatin of the Union Terntory 
of I akshadwep, Kavaratti - 682 555 

2. larnne'r4fnirna1 Husbandry 
nion Fei*iidiy 01 Lakshadweep, Kavarathi 

Reprcscntcd 	its I)irector — 682 555 
r 

3 fD;ieci) ç1 Pqichayats 
of Pnchats 

Adhinisttin'oNhe Union Terntory 
oaIcsJiaiWp'. 
Kavarafli - 682 555 

4 	Vi11age (Dwtej3 Panchyat 
4atti Is1and represented by its 

• 	/ 	Executive Offjr— 682 553 

. 5- ---- -- 

Applicants 

Respondents 



• 	.2 	•,ç, 

1 	
r 

II 	

2. 62. 

(By Advocate Mi S Rhdhakisnan) 

36 OANo 354/2013 

Suhaabi, /o.ThaK,a 
Kakkanal House, 
Androti. 

(By Advocate Mr.,K.B.. Gángeh) 

Vesus 

The Admiiistrator, 
Administration of the Union Territory 
of Lakshadeep, Kavarathi - 682 555. 

Th e Di ec tor  (Services) 
Administrtionof the Union Territory 
of Lakshad.wep (Secretariat), 
K'àvaui -682'555, 

3 	Dcpartment QfAgrlcvlture 
iiiôr eriitôr'of Laksliiadweep, 

Kavatathi - 682 555 
Repentédb' its Diredior. 

(By Advocate Mi S Radhaki ishnan) 

37 	OA355/2l13 

Muth*bya 
S/a. Shiko'a 
Kakk.nal IlouseAndrott 

 
/ôkiiai L .:: 

N?u inadd Hkje, Andrott 

(By Av: 	agsh) 

Versis 

Atjmin.itraion of the Union Territory 
• 	hfLakshadee.ç; Kavaratti —682 555 

Applicant 

Respondents 

Applicants 

/ 



• V. 	 ...• 	V.,  

2 	[)irectoi ofPanchayats 
Dt't /jS  Panchayats 
Administration '  of tHe Uiion Territory 
of Lakshadweep 
Kiatti - 82'555 , 

3 	D&rector of P,ort, Shipping Aviation 
Urnon let ritoi ' of Lakshadweep, Kavarathi-682 555 

4. 	Village (Dweep) .Panchayat 
Androit Island represented by its 
Executive Officer -.682 .554 

(By Ad.'qcate: N.4r.S Radhakrishnan) 

Respondents 

38. OA 356/2413 	
V. 

1 . 	1Iajarommabi 
I)/o.Koya Ki1ave M 
Jit1)apada1-1 -1ous Ka:lpeni 

V . ,  

VV ' V 	 V 	 .I V J 	V 

2. 	vi,I( C.'heriyakpya 
SAo.4ohamñd ,KOya .Haj i 
Mal'rnikkaka44k10us'e, Kalpeni 

• 	 V 	 ' 	t: 

(By Advocate: Mr.K;13Gangesh) 

V 	 Versus 

1 	1 he Adrnirusttatot 
Adininisuaiidn of the Union Territory 
pjf,Laks1acweep, Kavatatti -682 555 

h 	 I  
2 	tuecto ofPaiichayatsP.  

J)atrheht 1 Panchayats 
Adnutnistiation of the Union Territory 
o' Lakshaçlweep 
kavaiatti — 62555 

3. 	ViIle(Iwj)  Pachayat 
Ka1pni Island çepresented by its 
Executive Offler - 682 552 

(By Ad,vocate Mi S Radhki ishnan) 
J. 
	 V .•VVV 	 V 	 '! V • •) 	 ' 	 1 

39 	OA37/201 

A K Abdu! Salarn 
Sb Cl.i iyakoya 

V 	 V 	 •., 	
, 	 ,/ 	 •—. 	

, 	 V 

'I 

	

• 	 ,'. 	 • 	 JVV 	 •.. 	 ,,V• 	 V 

• 	V, 	
'V,,j 	 •. :c_.V_ 	4, 	: 	

' 	 V V  

V 	 V 

Applicants 

Respondents 



. Alikakada 1ôuse, Ka1pni 
1 

2 	MQ cLh41, 1 y 

Mahdui 1A1pbnh1  

11 

3 	P Sakeei J-IUssii 
Sb Mohammed! Koya 
Peechiyath Hoe, Ka!pni 

4, 	Abdul Latheef 
Sbo.Pallat.h Kurhi Koya 
Nenempappa6I1ouse, Kalpeni 

5 	Auakoya 
Kasmi Kpya 

Kunhipuva1cialHouse Kalpeni 

6 	AbdulNaser 	I  
S/O. utfiU .Koya 
Malmikakada I-'ouse, Kalpeni 

7. 	M.KKhaIe:.. 
Sto.HaiTIza. 1Q.yd 
MalrnikakaclaHouse, Kalpeni 

8 	 hip. 	aser 
Sb Mohammed Koya 
PeechiyaUi House, Kalpeni 
II 

9 
boS1ai Koa 

tv{amrnel House Kalpeni 

10 	CheriyaKoya 	I  
S/6. Ahrped.  
Ncdiyarn 1-louse, Kalpeni 

11 	Mohammed Koya 
So Kunhi Koyd 
Cheiyapui akad -louse, Kalpeni 

12 	boo1Qkefl 
I  

da'1iuse, Kalpeni 
/ 

/. . 	.--.- 	 ... 
L -13' ._Jclasml !coya 

\ u/9 Kuhh Koya 

J yIat1 ii1kadan11a1 I-Iouse Kalpeni 
/ 	. 	I 	•i;., 



, 	11 
j4 

,1II. 	 t 65 
w I 

I! 	•i. 	•1i.i; 
14. 	1Lathp I 	it 

4, 

Kalpeni 

1 5Abctui 1-lakeern 
Sb Cheriya Koya 
Meachedarn Uouse, Kalpeni 

16 	Hajiiornrnabi 
[)Io Kasmi Koy 
Akkara House,, Ka1pen 

17 	Huthairat 
DIo Abbas 
Arakalar Ho,Ka1peni 

l oi 
18 	kasheed 

Sb Koyarnifla 
Manjiyenarn House, Kalpeni 

19 	Abdul Gafooi 
Sb Kasmi Koya 
Kadapuiathpl1ain House, Kalpeni 

20. 	U 	a.: 
So?1coya 	I 

:\1;c4a1?1 1-1oise,Ka!pen1 
I I 

21 	1 iSariya 
Db Moosa K C 
Puthiyapura House, Kalpeni 

(By Advocate Mr K I Gangesh) 

Versus 

1h Adrninisti 1ator 
mirnstaUon of the 1.Jnion Territoiy 
a14i4iweep, Kavarathi - 682 555 

2 	t)aber ofAgiicu1ture 
Urthii 	 toy of Lakishadweep, Kavarathi 
Repres,nted by its Director 

3 

	

	Directot ofPanchayats' 
I)epartment ?' Panchayats 
Administi ation Qf the Union ferritory 
of,Lakshadweep, Kavratti 

:. • 	.. 

Applicants 



its 
4. 

. 

Respondents Offcer 

(Rv A 
	 nan) 

	

40. 	O.A358I2fti 

Abdul Latheef 
Keela Villattom, Amni Island 
Lakshadveep. 

(By Ms.Shahna Kathikeyan), 

	

Versus 	: 

Village .(Dwep) Pancyath 
Athii Island 
Reprserited by the Chir Person 
liti -682 552 

L5 ecrery 
Depaxtrnent of Panchayath, Kavarathi 

Director 
Frnp16yrnen and Training 
lJnibhTerritbr of Lakshadweep 
Kavarathi 

(By Advpcat,: Mr..SRadhaktiShnan for R 2&3) 

41 O43I2W I  
a i 

Marnprath Hoüs 
Arninilslafld, Lakhadweep 

(By AdvO.cate Ms.hahna Karthikeyan) 

Versus 

1. 	ylag.(Dwep) Panchayath 
Amni island 
Rresrtcci b the Ch:ai,r Person 
Pi—,62 552 

8,prtment of Ianchayath 

/ '1av11Iath1 —682555 

LA/ 	
IH.H 

Applicant 

Respondents 

Applicant 



'7 • 
3 	tçqtr 	I 

Ejynent 	1 rdin4 
Unjon, Territy1 of Laks1iadweep 
Kyrahi- 682'S55 

(By Advocate Mr S Radhakrihnan for R 2&3) 

42 0A362/2013 

Rabeehathulla B.P. :,agd 35 
Sb. MohamrnedKoyaT. 1 . ,  
Labourer,; Kilan., keiding at \'aIi'apura House, 
Kiltan Island 

(By Advocate Sii P V Mohaian) 

Versus 
I. 

 
the AdiTiinitratbr, 
1JThfLaksad'veep, 
Kvarátti-682 555, 
.Electrical.Division, Kavarathy. 

Respondents 

Applicant 

2. 	Director of:PchaYat, 
Department of Panchayat, 
Adm:itfisti'aftionJof UT of Lakshadweep 

tt 	55. 

3 	TFExecutjve bfficei, 
Dwej Panchayat, Kiltan-682 

(By Advcate Sri S adhakrishnan) 

43 0A363/2013 

Yaser Arafath M V, aged 28 years, 
Sb E SeedikoyaLabburer, Animal 
Husbandry Jnit, Itan, Residing at Moulan 
Edayala'lKltah tsland 

(By A&V 4tSrijP 	'I4ohanan) 

Versus 

557 

Veed, 

Respondents 

Applicant 

:L 	'thii  
J'[' o1Lakshftdeep, 

Kavaiatti-682 555 

2 	frector olPanchayal, 

1/ 



0ep4itrnent IPanchaya , 

Admirnstiation of UT fLakshadweep, 
Kavratti 68 555 

3 	he Vetet inariAssist4n Surgeon, 
Office of the Vterinary Assistant Surgeon, 
(Animal l-Iusbandry Unit, 
Kiltari Island, Lakshaclwep 682  557 

4 	h Chairperson, Villag Dweep Panchayat, 

	

Kiltan - 682 557 	 Respondents 

[By Advocate Sri S Radhakrishnan (Rl-3)] 

44 0A364/2013 

Abdul Qbish,S/o.SiflulAbid P., aged 27 years, 
Malikakal,Kiltar,JI. of Lshadweep, working as 
Casual Labout ci, (Live Stock Inspectors Trained Labour), 
Animal llushandiy Department, U.T.of Lakshadweep, 
Kavarathi 	 Applicant 

(By Advoçat Mrs JJaisy I Daniel) 

Versus 

1 hè'Adniinistitor, 
Upioi Tei ritol y of LakFiadweep, 
Kavarathi-682 555 

2 	Chairperson, Village (Dweep) Panchayat, 
Kiltan - 682 557 

3 	Duecti of Animal Husandry, 
UI oliLakshadweép, 1avarathi —682 555 

4 	iictor ofachvathepartment of Panchayath, 
Kavaiathi -'682 '55 	 Respondents 

[By Advcate Sri S. ahakiishnan (Ri, 3 & 4)] 

45 O A No 36f2ii3 

Mohammed Kasirn 

\'Knnipura Houe 

/*4h 	dli 	K C 

LAMA 

. 



Applicants 

The Administrator, 
Administration of the Union Territory 
of' Lakshadweep, Kavarathi - 682 555. 

The I)irector ofPanchayats 
I)epartment. o I Panchayats 
Administrtióri of the Union Territory 
if.Lkshadweep, Kavaratti - 682 555. 

L.akhadwcep.I)evclopment Corporation Ltd., 
Port Contrdl lTQwer, Andrott - 682 554 
Represented by its Officer in charge. 

Directorate oçArt & Culture 
Administrai.iôn of the Union Territory 
ol'Lakshadweep Kavaratti —682555. 
Represented h its Director. 

I)irectdrofA,riculture 
L)epãrtrrien of Agricuture 
Adimn trtoh of the Jnion Territory 

lavárdtti - 682 555. 

Viiig(1ee Panchayat 
AndrOtt IsIaridreprcented by its 
Fxecutive Officer - 682 554. 

(By Ad\'ocate Mr. S. 'Radhakrihnan) 

OA 368/2013 

Respondents 

lakpya, 4gd / years, Sb. l'ookunnl A., 

Chnàçdka,daHoUse, Andrott. 

81 yars, Sb. Sheikoya Thangal, 
iH9'usAdot. 



I
rl 

- 

MR 
*0 

3 	S4ed M9h jdShihbudheen Thangal, aged 28 years, 
S/ó Iikod fhnl kMideth House, Andrott 

	

4. 	4i 	diSW,ed 23 years, 
Sk beikoy '1 haraI,' Eandeth House, Andrott 

	

5 	Mohathmed Salim, dged44 years, Sb Kidave A, 
Panchanal I Ious, Andrott 

Khair, aged .2 yeats, Sib. Muthu, 
Puleenakeel H.s:e,;.Kavaratti. 

Abdulbari, agd34.yea.r, Sb. Hamza Koy, 
Monakkal House, Arnini 

	

8 	Sayed Koa, aged 44 years, S/o. Pookoya, 
Meelacheri House, Arnii 	 Applicants 

A t  ij  
(By Adocate Sri K B Cjngh) 

Versus 

	

L 	The.  .Adrninisttát., 	. I: 
Ad rr!linlst i  ation of the Uiion Terntory of Lakshadweep, 
Kavrtti-6B2:55. 

	

2 	Direcoi 6fPanchayats 
I3epartrnent ot anehaats, 

drnjpi tyation of the Union Terntory of Lakshadweep, 
<av.tti —62 555 

	

3 	Dejártpent of AgricuItiire, Union Territory of Lakshadweep, 
Kavaithi, Reresented by its Director - 682 555 

	

4 	Village (I)vep) PancHayat, Andrott Island, 
cpreented by its Executive Officer - 682 554 

	

5 	Village (Dweep1)?PincFayat, 

Kavaratti Islan d, repres'ented by its 
Lxecutive Officet - 682 555 

6. 

11Lxue Or 
(I 

(By Ad\Locate Sri Sa 

47 0A369!2013 
c 	 •. 

/ 	 I. 	..•I 

it, 
by its 

nan) 

Respondents 



71 

Sayed Mohammed, 

4 years, Sayed Ismail, 

Mçhammcd Flussarn, aged 48 years, S/o. Nalla Koya, 
Pallippwa house, Androth 

Kunhiseet.hikoyi, aged 51 years, Sb. Muneer, 
Puthi:yath1-Icse, Andi5tt. 

Cheriyakoy,.aged 32 'ears, Sb. Na!lakoya, 
}erUmpaI1.y House, Andrott. 

NSoruI Arneeh, aged 36 years, Sb. Shaikoya, 
Paiidaih Puthiyà Pua House, Andrott. 

1-Iainzakoya, agd 52 yrs, Sb. Koya Kidave, 
Chekkarakka 1Io65e, Andrott. 

MOhammed Ka.sim,agd 37 years, Sb. Ahammed, 
Aynada chen H aouse,.Androu. 

Sulaiman, açgcd 33 yeats', S/o. Nalla Koya, 
anganipa1a House, indrott 

Mohammed Hussain, aged 30 years, Sb Pookoya, 
Pattakal Kan House, Andrott 

Moharnmedicas'im A., aged 39 years, Sb. Yousuf, 
Ammelam I71oisë, Andrott. 

Pookoyä, aged 
4:5 

 yëarSbo. Sayed Koya, 
KUnne1 F!.oe., Ahcirott. 

I3hee, aged 41 ears, bo Koyamma A, 
Pandaith F1ows, Aidott 

M'q
I /  

haJnedShafl, aged 34 years, S/o, ihang Koya, 
ehey I hatarn, Pokkad House, Andrott 

Sa$'ed Shihabpdhin, acd 32 years, Sb Koyamma Koya, 
Shaikkinte 'Jcet1 Padipura, Andrott 

• 

\4carnrnedhiZ wan Ai, aged 27 years, S/o. Kunhiseethi Koya, 
Put'hamrnadarn ouse, Andrott 

1 . :  

. 	 :. 

3 

5. 

7 

N. 

Ii] 

12 

13 

KI 

I TtIT 
/ 

¶ 	 I 

-:. /( 

2. 	Mor:ine 
Kerakkada 



( 	
I 	 (1 

, 	 I 	
j 

- 72. 

1 7 Soudabi K C P , aged 29 years, D/o Attakoya, 
Kudambattu, 	heriyapura House, Andrott 

18 Mohanrned Kasim, age443 years, S/o. Sayed Mohammed, 
Pappct House, 'Andrott' 

19 Kieern, aged 28 yeats, 	/o Koyammakoya, 
Altyathara fl6dse, Adott' 	 Applicants 

(By Advocate Sn KB Gangeh) 

Versus 

The Adminisuatot, 
Administration of the union fern tory of Lakshadweep, 
Ka\aràtti-68553, 

2 I)iiectoi of Pançhayats, 
[)cpattment of'Panchayats, 
Admi nistraticn of the Union Territory of Lakshadweep, 
Kvaraw - 82 555 

3 Vi11ae (Deep) Panchayat, Andrott Island, 
reprsntei hvits Eecutive Officer - 682 554 	Respondents 

(By Advocate St i S Radhakrishnan) 

48 OA 370/2013 

1 Aboobackei, aged 35 years, S/o. Ukkas, 
Kunhibiyoda 1-ibuse, Kavaratti 

2 Muthaf a, ad36 year, S/o. Hamzath, 
J !ltla1Lapur1 ( i louse, Kavaratti 

3 
' 

poagç1 	7 yeas §/o. Koyamma, 
Ci'athoa 	Kvaratt, 

4 SShameena, 	ed 30 years, Dbo Khamar Khan, 
Sainabtyoda Hquse, Kavaratti 

Ayshabi, agd 36 yeats, D/o Hamzath,j.  
Hotis, Kavaratti. 

t' 	 6. SI 	i11ena ag4 	years, Dbo. I.bnuMaja, 
V4liyahHous6,Kavarattt ) <E 

7I rrinath,ed36 years, Dbo Hamzath, 

ULA 
jI3d i Flpus, (avaratti 

-$---__ -) 

. 



. 

 

9. 	.M.jeëb Rahman aed 3 years, Sb. Abdul Khader, 
Applicants 

The Adminitrtôi, 
AdITiinisti'1tjOftbf the Union Territory of Lakshadweep, 
Kavaratti-682 555 

2 	DircOor.  of Panchayats, 
Department ôi Pa.hchats, 
Administiation of the U nion lerritoty of Lakshadweep, 
Kavaiafli - 682 555 

I)iicctoi ate of Mcdical and Health Services, 
Union I cii itoiy of Lakshadweep, Kavatathi, 
Repicscntcd by its Diiectoi —682 555 

4, 	Village (Dvee:p) Panchayat, 
Kavaiatti Island iepicscnted by its 
hxecutive (Yilicër - 682 555. 

5. 	Village (Dweep) Panchayat, 
Androti ls1wd, represented by its 
l'xccutive Officer - 682 554. 

(By Aclocatd:S ri . Radhakrishnan) 

49. 0A37112013 

P. Naseer, aged 35 eas, S/o Kunhikunhi, 
Pallicham I louse, Kavaratti. 

P.!. Naseer 4d 32 yeai's, Sb Hamzath, 
Puthiya Illam, Kavaratti. 

l. Rmla l3eegum, ag 1c1 34 years, D/o Kunhi Koya, 
Poovufiied'i House, Kvàrtti. 

4.. 	\hoobckr, ge'd 36 years, S/o Muthu Koya, 
Puthiyà VeedLi Kavarati. 

Respondents 



5 	'habana Becgum, aged 24 year, D/o Alt, 
I hckk J\10 1a 111am, Kava)atti 

6 	ulaikabi aged 43 yeals, D/o Kojan, 
Puthiya 111am, Kava alti 

7 	Abdul Ra,ak, aged 28 ycais, S/o Mullakoya, 
Sat abtyoda I-louse, Kavatatti 

(By Advocate: Sri.K.f3 GaheSh) 

Versus 

Applicants 

. 

The Adminitrat.r, 
Administi atiol? of the 
Uiioh'l'ciitpi:iof La:kshadweep, Kavaratti. 

2 	1)epai tmcnt of Animal I lusbandiy, 
Union I'erritçirof La.kshadweep, Kavaratti 
I CpI es.ntd by its Diiectot 

3. 	1)irectot of Pahayats, 
l)p'rtpient of' 1anchayats, 
Adni nisti'ati o of trc 
Union [cititor of Lakshadweep, 
Kavaial1.i, 

4 	Villcig (DwLcp) Panchayat, 
IKavatatti Island icpiesented by its 
Lx'ccuttve 01 lcci 

(By AdvocItc Sit S Radhakiishnan) 

50. OA No. 1 2L2.ft13 

Jamaludhccn, Sb Abdulla U C 
Mudakkiyoda I louse, 
Kidimai 

(By Advocatc Mi K 13 (iangcsh) 

Vet sus 

........... 
1 he Admtnisatoi, 

pfthe Union lcuitory 
\ J1 kshaiwcep, Kavaiathi —682 555 

leititoiy 

Respondents 

Applicant 



of Lakshadweep (Secretariat), 
Kavaratti - 682 555. 

3. 	Department of Weights & Measurers 
Union Territory of Lakshadweep, 
Kavarathi 682 555. 
Represented by its Director. 	 Respondents 

(By Advocate Mr. S. Radhakrishnan) 

51. OA 373I213 

Abdul Saleem, aged 32 years, S/o Na1Ia.koa, 
Ummerthakkada House, Andrott. 

M.M. Mohammed Iqbal, aged 37 years, 
S/o Migdad, Meelad Manzil, Andrott. 	 Applicants 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Adniinistratr,  
Administration of the 
Union Territory of Lakshadweep, 
Kavaratti.-682555 

2. 	I)irector of Parichayats, 
Department of Panchayats, 
Administration of the 
Union lerritory of Lakshadweep, 
Kavaratti,-682555 

[)epartment of Science & Technology, 
Union Territory of Lakshadweep, Kavaratti 
represented by its I)irector.-682555 

Environment Warden, 
[)epartment of Environment & Forests, 
Andrott-682 554. 

5 	Village (Dweep) Panchayat, 	 - 
/ 	 Apdioth Island repiesented by its 

Jxecutive Officer-682 554 	 Respondents 

(Bykdv4catc Si i S. Radhakrishnan) * 



4\STRAJ 

: 

A 

3c y  

2 K. Muhammed Rafeek, aged 42 years, 
S/o late Muthukoya, Kattampalli Poomada, 
Kalkkandiyod:a House, Agatti Island, 

i o n 'l'erritory of Lakshadweep. 

:G\Jathá1trdtht 	40 yeas, 
lte Uthnr; N'Iariyathoda Kan:dawargothi House, 

g'4ti Island, Union Territory of La.kshadweep. 

Nasar P. Muharnrnd Na.s•ar 
Sb. Nallakoya, 
Puthiyath House, Andrôth Island 
Union Territory of Lakshadweep-682 551. 

(By Advocate Mr. E.C. Binesh) 

Vetsu:s 

The Administrator, 
Union Territory of Lakshadweep, 
Kavarathi Island -682 555. 

The Director (Services) 
Adm i n istratiOn of the Union Territory 
of Lakshadwep (Secretariat Establishment Section), 
Kavaratti Island 682 555. 

Director of Panchayats 
Union TerritOry of Lakshadweep 
Kavaratti Island - 682 555. 

The I)irector 
Agricultural Departrneiit 
Union Territory of Lakshädweep 
Kavarat.ti Island 682 555. 

Plant Protettin Officer 
Office of the Plant Protection Officer 
Androth, Uhin Trritoty of 
Lakshadwep - 682 557. 

(By Advocate Mr. S. Radhakrishnan) 

53. OA38.1t2(U3 

1. 	B. Saidali, S/0 late Mohammed Koya 
Palliyache.tta, andayam House, 
Agatti Island s  Union Territory of Lakshadweep. 

Applicant 

Respondents 



T7 

4. 	T.K. Sat'ommabi, Aged 36 years, Di'o late Kunhikoya 
Keelaillam Thekkeelapura House, Agatti Island, 
Union Territory of Lakshadweep. 	 Applicants 

(By Advocate: Sri N. Anilkuinar) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, Kavaratti. 

The Chairperson, Village (Dweep) Panchayat, 
Agatti Island, Union Territory of Lakshadweep. 

The Employment Officer, Kavaratti, 
Union Territory of Lakshadweep. 

The Director of Panchayat, 
I)epartrnent of Panchayat, Kavaratti, 
Union Territory of Lakshadweep. 

The Executive Officer/Special Officer, 
Village (Dweep) Panchayat, Agatti Island 
Union Territory of Lakshadweep. 

The Deputy Collector/ASO, Agatti Island, 
Union Territory of Lakshadweep, 

The Social Welfare Inspector, 
Women & Chief,Developrnent Office, 
Agatti lsla.nd 

Union Territory of Lakshadweep. 

(By Advocate: Sri S. Radhakrishnan (R.l,3 to 7)) 

Respondents 

54. OA 384/2013 

1. 	Ishaque A.C., aged 35, S/o. Junies T., 
Bus Helper, District Panchayat, Kiltan, 
Residing at Arakkala Chetta House, 
Kiltan Island, UT of Lakshadweep. 

2 	Abdul Rasak K C , aged 37, 
.5/0. Kasmikoya P;P., Bus Driver, 
District Panchayat, Kiltan, 
Reiding at Kattichetta 1-louse, 
Kltan Island, UI of Lakshadweep 

............................). 	I 
I 

S 

,4 	.c 
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3. 	Noorulla S.M.,, aged 39, Sb. Late P.S. Kunhimon, 
I3us C!eaner,istrict Panchayat, Kiltan, 
Residing at Sife Manzil, Kiltan Island, 
UT of Lakshaweep. 	 Applicants 

(By Advocate: Sri P.V. Mohanan) 

Versus 
I. 	The Administrator, 

UT of Lakshadweep, 
Kavaratti-682 555. 

Director of Panchayat, 	 - 
Department of Panchayat, 
AdministrtiOn of UT of Lakshadwcep, 
Kavaratti -. 682 555. 

Chief Executive Officer, 
District Panchayat, Kavaratti - 682 555. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

55. 0A386/2013 

Jahathali P.P., aged 33 years, Sb. B.C. Uduman, 
Pi.4hiyapura, Amini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 

A. Ismail, aged 45 years, Sb. Eassa, Andrati Yoada, 
Amini Island Union Territory of Lalcshadweep, Pin —682 552. 

Kha!id Unnam, aged 40 years, Sb. Mohammed Puthumamachetta, 
Amini Island, Union Territory of Lakshadweep, Pin —682 552. 

Moosa Peechandam, aged 38 years, Sb. Abdul Khader, 
Mannathachetta, Amini Island, Union Territory of I..akshadweep, 
Pin - 682 552. 

Amanulla A.M., aged 33 years, Sb. Kunju Koorumel, 
Amini Island, Uiiion TelTitory of Lakshadweep, 
P i n - 682 552. 

• Khalid A.P., aged 35 years, Sb. Alimohammed, Allyachetta, 
Amini Island, Union ['elritory of L akshadweep, Pin —682 55 

/ 	
7 	Jafeiulla P C ,aged 25 years, S/o. Kidave Naduvatta Chetta, 

i\inini 1siad, Utiiti Feritory of I.akshadwe, Pin —682 552. 

•- 	 ,,./ 
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Abdul Sa1rh.A., aged 38 years, Sb. Khader Thottanada, 
Aminipura., Ariirii Island, Union Territry of Lakshadweep, 
Pin - 682 552:. 

Noru1 1-lassan K.K., aged 38 years, S/O. Abusala Kochu Kannada, 
Ka11akakkt, Aniini Is!nd, Union Tetritory of Lakshadweep, 
Pin-682 552. 

Jalal B.M., aged 3 1 yar, Sb. Khader T., Bahija Manzil, 
Thattanoda, Arnini Island, Uhion Territoty of Lakshadweep, 
Pin-682552. 

NajeebA.,aged3l, S/c. KidavuT.C., 
Ayeshera, Amini Island, Union Territory of 
Lakshadweep, Pin 682 552. 

Nafesath U. aged 3S years, D/o. Eassa Kottappura, 
Unnam, Amini Island, Union Territory of Lakshadweep, 
Pjn - 682 552. 	 Applicants 

(By Advocate: Sri Shiraz Bhava .S.) 

Versus 

The Union Territory of Lakshadweep, 
Kavarathi - 682 555, 
represented by iVs Administrator. 

The Directot of Paiichayaths, 
Department ofPa:nchyath, 
Administration of theUnion Territory of Lakshadweep, 
Kavarathi - 682 555: 

The District Panchayath, Amini, rep. by its Executive Officer, 
Amini lslahd, Union Territory ofLakshadweep, Pin - 68 12 555. 

The Village (I)weep)Panchayath, Arnini Island, 
Union Territory oiLakshadweep, Pin —682 555, 
Represented by its F'xcutive Officer. 	 Respondents 

(By Advocate: Sri S Radhakrishnan) 

56. OA388/2013, 

I 	P P Amanulla, aged 38 yeais, S/o. Sayed 
Mohammed P K , Puthiya Pandaram, Kiltan 

2 	Mubaiaka I3anu, aged 27 years, D/o Ibiahim, 
C Lavanakkal House, Andiott 

' 3Y 



00 

K. Sajeedkhn, aged 26 years, Sb. Cheiyakóya, 
Kunnel I-louse, Amini. 	 Applicants 

(By Advocate: Sri K.B. (iangesh) 

Versus 

The Administ:rtot', 
Administration of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

Director of Panchayts, Dpartmeit of Panchayats, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

I)epartment of Animal Husbandry, Administration of the 
Union Thrritory ôfLakshadweep, Kavaratti, represented by its 
Director-682 555. 

Assistant Settlement Officer, 
Amini Island - 682 554. 

Village (Dwep) Pa.nchayat, 
Kiltan Island, represented by its Executive Officer-682 552. 

Village ([)weep) Pä.nchayat, 
Andrott Island, reptesented by its Executive Officer-682 553. 

Village (I)wep) Panchayat, Amini Islatid, 
represented by its Executive Officer - 682 554. 	Respondents 

(By Advocate: Sri S. Radhakrishnan) 

57. 0A390/2013 

C.N. Abdul Iakeem; aged 38 years, Sb. Koya, 
Cheriyannallal House, Kalpeni. 

K.I. Cheriyakoya K.C., aged 48 years, Sb. Pookoya, 
Karupathai llm House, Kalpeni. 

• •. •*-- •K.K.Sadique.Ali, aged 44 years, Sbo. Mohammed C.P., 
Konhankakkada I -Iouse,Kalpeni 

labusabi, aged 50 yedis, Dbo Attakoya, 
Criyannallal House, Kalpeni 

'~Iei' 5Y /famdabi, aged 41 years, Dbo. Ramalan, 

/ 



Pakkath Flouse, Kalpeni. 

A.T. Sheemai, 42 years, DIo. Ham.zakoya, 
Athanam Thottam Huse, Kalpeni. 

A.K. Muthubi, aged 53 years, DIo. Cheriyakoya, 
Alikakkada House, Kalpeni. 

K.K. Habusabi, aged 42years, D/o. Sayed Mohammed Koya, 
Kandamkalath 1-louse, Kalpeni. 

Bambathi, aged 43 years, DIo. Ahainmed P., 
Chadachiyoda House, Kalpeni. 

Abdul Saleem M., aged 34 years, Sb. Mohammed A.K., 
Manj iyanani House,KaIpeni. 

Naseerna M.P., aged 33 years, Dbo. Mohammed K.P., 
Mayamkak1cpura House, Kalpeni. 

Hurnairath P., aged 42 years, Dbo. Sayed, 
Poodiyath I-louse, Kalpeni. 

C.O. Balkees, aged 53 years, Dbo. YussafK.V., 
Chadachiyoca 1-louse, Kalpeni. 

B. Abdurahiman, aged 49 years, Sb. Muhrned M., 
Beerandhoda 1-louse, Kalpeni. 

K.C. Abdul Laffar, aged 38 years, Sb. Aboobacker, 
Kuttiyachada House, Kalpeni. 

M. Anwar,agëd 37 years, Sb. M.P. Khader; 
Maral 1-Iouse Kalpeni. 

M.P. 1-lajira, aged 36 years, DIo. K.P. Mohammed, 
Mayamkakkepura House, Kalpeni. 

. C.G. Naseea Beeurn. aged 36 years, Dbo. Hamzakoya M.K., 
Cheriyachaman Oath House, Kalpeni. 

19. 	K.K. Attakoya, aged 59 years, Sb. Aharned Kunji Koya, 
Kandamkalam I-louse, Kalpeni. 

1-' 

20 	1hangakoya,aged 33 years, S/o. Chariyakoya E, 

-' 	 Koliyala I louse, Kavaratti 

21 	llussain Alt, a,ed 35 yeats, S/o. Nallakoya, 
Chettipuia House, Kavaratti 



22 	Jatfei, aged 3t2 years, S/o. 1-lasan 1 P, 
Kaladi ouse, 1-1 	Kavaratti 

Basheer, aged 36 years, Sb. Mohammed P., 
Kunniname! House, Kavaratti. 

Arnina, aged 42 years, Dbo. Aboobacker, 
Thekiapura House, Kavaratti. 

Kadisha, aged 55 years, D/o. Aboobacker, 
Kunni name! House, Kavaratti. 

Rahmath, aged 38 years, Dbo. Mohammed P.V., 
Alahaoppada House, Kavaratti. 

Raziyabi, aged 33 years, Dbo. Au, 
Kunnumpuram 1-louse, Kavaratti. 

Shamshadbeegum., aged 31 years, Dbo. Kuttiyammed, 
Kunnam I-louse, Kavaratti. 

Jamee!a, aged 37 years, D/o. Kunhikoya, 
Fathima Manz.il, Kavaratti. 

Li!ar, aged 28 years, Sb. Aharned A.P., 
KadapurathaWam, Kavaratti. 

Nooru! Ameen, a:ged 33 years, Sb. Sayed Buhari, 
Palalarn 1-louse, Kavaratti. 

Abdul Rasheed, aged 23 years, Sb. Hasainar, 
Umbiyapu.raHouse, Kavaratti. 

Hussain 13., aged 43 years, Sb. Kunhi Kunhi P., 
l3iranthoda I-louse, Kavaratti. 

Mohamrnda!i T.P., aged 35 years, 
Sb. Abooback:r KK.-, Thekki!apura House, Kavaratti. 

Sajid Khan, aged 39 years, Sb. Sayed Koya, 
Edanilam I-louse, Kavaratti. 

.. 	:3,6 : .:j ass i ii  C., aged 33 years, Sb. A!i K.P., 
,1 	 Chonam I-louse, Kavaratti. 

/37. Mohammed Rafi, aged 37 years Sb. Hamzath Haji A.P., 
/ vloAokepura 1-louse, Kavaratti. 

/ 

S 



Mohammed Shaffe P.A., aged 35 years, Sb. Kuji Seedi Koya, 

Puthiya Alikom, Arnini. 

Abdul Raheen, aged 34 years, Sb. Abdu Rahirnan, 
Aynepura House, Kavaratti. 

Mushin, aged;39 years, Sb. Nallakoya, 
KUttithayapura House, Kavaratti. 

AkbarT.P., aged 33 years, S/o. Kidave K., 
Tharammakepura 1-louse, Kavaratti. 

42, 	Faizel Hussain, aged 37 years, Sb. Shahul Hameed, 
Palamkakkada House, Kavaratti. 

Najui±iudeen P., aged 36 years, Sb. Shainsul Noor, 
Pallicäham House, Kavaratti. 

Shihab, aged 35 years, Sb. Kunhimoideen, Mullapura House, 

Kavaral.ti. 

Aman, aged 37 years, Sb. Aboobacker, Kaladi House, 

Kavaratti. 

Raheem A., aged 30 years, Sb. Khader, Agam 1-louse, 

Kavaratti. 

Firozkhan, aged 27 years, Sb. Sayed Poo, 
Ullikanapur House, Kavaratti. 

Abdul ilashim Ml., aged 33 years, Sb. Attakoya, 
Mukriya 111am I-louse, Kavaratti. 

Kadish, aged 44 years, Dbo. Ukkas, 
Umbiypura I-louse, Kavaratti. 

C.P. AduI Razak, aged 42 years, Sb. Mohammed, 
Chamaathapra 1-louse, Kavaratti. 

K. Abdi1 Raaheedu, aged 42 years Sb. Harnzath, 
Kunhibiyoda I-louse, Kavaratti. 

.52. 	C.P. Raheem, aged 31 years, S/o. 1-lameed, 

- 	
( handipul a 1-louse, KaVal atti 

	

53 	T. P. 1 labeeb Rahman, aged 43 yeals, S/o Khalid, 

( / 	
1c1ahu uvathapui a 1-louse, Kavai atti 

• 	i 	I 
- 

- 



Moominath, aged 37 years, D/o. Kidav, 
Neliyampura 1-louse, Kavaratti. 

Halirna, aged 35 years, D/o. Koyamma, 
Tha1eè1epura I-louse, Kavaratti. 

Sayed Abdul Rahem, aged 46 years, Sb. Haji Sayed Shaikoya, 
UmmartnanOoda House, Kavaratti. 

Abdul Reheerñ, aged 30 years, Sb. I-Iarnzath, 
Mannayapura House, Kavaratti. 

Mullabi U.P., aged 38 yeats, Dbo. Hamzath, 
Ulikanapura 1IOuse, Kavaratti. 

Sayed Abdul Jaleel, aged 39, Sb. Aboobacker, 
Puthiya Kuntiàmkalatn, Kavaratti. 

N4uhsin, aged 38 years, Sb. Koyaim'na, 
Kunnumpura Hou, Kavaratti. 

Seethi Koya,ged 39 years, Sb. Chriyakoya, 
Edan ii am House, Kavaratti. 

Mariyornñabi, aged 36 years, D/o. Mohammed, 
Kattikulam HOue, Kavaratti. 

Mohammed Shafi, aged33 years, S/a. Ahammed 1-laji, 
Pakichipura House, Kavaratti. 

Mubeena, aged 23 yeats, D/o. Sayed Poo, 
Neliyampura I-louse, Kavai atti 

Sa1ma,aged 22 years, Dbo. Cheriyakoya, 
Vadakila ptra Houk, Kavaratti. 

66, Muhammed,aged 32 years, Sb. Attakoya, 
Vadki lapura, Kavaratti. 

67. 	Sairabanu P.E. aged 31 years, D/o. Sayed Shaik Koya, 
Madal House,. Amii. 

- 
RJ 	Mohammed Ali P M , aged 27 years, S/o. Harnza, 

Manzil, Amini. 
\ - 	**e 

( 	 Jff 69.@hriyakoya, aged 41 years, Sb. Abdul Khader, 
*P,daram Hotise, Arnini. 

auk 
'I 

. 
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Cheriyakoya M.C., aged 32 years, Sb. Hameed,. 
Melachetaa House,Kadrnath 

Shafee.V.P., aged 39 years, Sb. Ismail, 
Vadak1i1apur HouSe, Kadmath. 

Fazeerali N.M., aged 25 years, Sb. Ka.halid, 
Noor Maha!, Kadinath. 

Shahul Harneed, aged 21 years, Sb. Ibrahim, 
Melachetta House, Kadmath. 

Najrnudeen P.N., aged 28 years, 
Sb. Cheriyakoya, Pthiyathanoda House, Kadmath. 

Mohammed I.qu.bal, aged 46 years, Sb. K.had.er , 
Attalada I-Iodse,Aftdroth. 

Muthubi A.K., aged 42 yeats, D/o. Muthukoya, 
Appurakkat HoUe., Androth. 

Hajarommabi E.K.,aged 40 years, Dio. Shikoya, 
Edayakkal House, A:ndroth. 

BadarudhecnKoyaA.B.; aged 38 years, Sb. P.S.J. Thangal, 
A1iyathamiiida I3fthathabiyyapuram 1-louse, Androth. 

Asmabi, aged 38 years, Dbo. Koyamma A., 
Mayyampokkada I-louse, Androth. 

Shahnaz Beeguni C.P., aged 36 years, D/o. Nallakoya, 
Chattapokkada HwsC, Androth. 

8 L. Fathimath Suhara, aged 38 years, Dbo. Koyatnma, 
I3appathiyoda House, Androth. 

Nusaiba A, aged 45 years, Dbo. YousafM.P., 
Achammada House, Androth. 

Khaulath L., aged 38 yeats, Dbo. Nallakoya T., 
Lavandkkal House, Androth. 

BaihaT.,aged 37 years, Dbo. Pookunhikoya, 
T hailath 1-louse, Androth 

85 	Rahamth P , aged 42 years, Dbo Koya Kiadve, 
Pathada 1-louse, Andioth 

r 



- 

86 Naseera Banu M K , aged 40 years, DIo Kunhif, Koya, 
	 S 

Moo1akcI 1-I6use,Androth 

87 	Kadeeshrnmabi L, aged 40 years, D/o Seethi M, 
Lavanakikal House, Androth 

88 	Sarommabi T , aged 43 years, D/o Aboobacker, 
ThacheryHopse, Androth. 

Mullapoo M.K., aged 39 years, DIo. Koya, 
Maidandurakatt House, Androth. 

Hafeera L, aged 39 years, D/o. Koyamma K.P., 
Lavanakkal House, Androth. 

Aysummabi T., aged45 years, DIo. Muthukoya K.P., 
Thachery HoUse, Androth. 

Habeebath Al, aged 42 years, D/o. Muthukoya K.K., 
Ayinammacla House, Androth. 

Muthubi P.M., aged 42 yeas, DIo. Yakoob, 
Puthammadain House, Androth. 

Ramlath Beegum, aged 42 years, DIo. Sherukunhi, 

Kunnel House, Androth. 

Harneedath M., aged 43 years, DIo. Siddiqu M.K., 
Makkelt House, Aridroth. 

96 	Safiyabt M , aged 39 years, DIo Nallakoya M, 
Mathil House, Aridioth 

Rahil M. aged 39 years, D/o. Nallakoya, 
Mathil:House, Androth. 

Hussaih P.P.,aged 45 years, Sb. Aboo Sala, 
Poovinapura House, Androth. 

Attakoya, agd 56 years, Sb. Asainar K., 
Attalada Hotse, Androth. 

Hussaii E. K , aged 48 years, S/o. Seethikoya, 
Edayakkal House, Androth 

Sayeed Mohamrnd Koya L , aged 54 years, Sb Kader P, 
Lavanakkal House, Androth 



Hussain K., aged 50 years, Sb. Sayeed Bhkari T.M., 

Kunnashada House, Androth. 

Ismail, ged 40years, Sb. Lava Burhikage Moosa, 
Kunnumange House, Androth. 

Subaidabi, aged 37 years, Dbo. K.K. Sayedmohammed, 

Pathada 1-louse, Androth. 

Pookunhi, aged 31 years, Sb. Saye Mohammed, 
Keechelarn I-louse, Androth. 

M.P. Mohanmed Hussain, aged 35 years, 
Sb. Kidave, o'odäm pura House, Androth. 	 Applicants 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Adminisratr, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

Director of Panchayats, Department of Panchayats, 
AdministratiOn ofthe Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

3 	I)irector, Dcpaitrnerit of Labour and Employment, 
Admrnistration of the Union Territory of Lakshadweep, 
Kavaràtti - 682 555. 

[)epartrnent of Education, Administration of the Union Territory 
of Lakshadweep, Kavaratti, represented by its Director —682 555. 

Department OfAgriculture, Administration, of the Union Territory of 
Lakshadweep, Kavaratti, represented by its Director - 682 555. 

I)epaitnent of Women and Child Development, 
Administration of the Union Territory of Lakshadweep, 
1(av;t, represented by its Director - 682 555. 

Department of Fisheries, Administration of the Union Territory of 
.LaksdweepKavaratti represented by its Director - 682 555. 

Cts

•N  

2 \, 

Se.. \,Dçârtment of Animal Husbandry, Administration of the Union 
- j'&itory of Lakshadweep, Kavaratti, 

(36 

* 	1ejreented by its Director-6825S5. 

- 	* / 



- - - - 

Lakhd.we Khadi and Village Industries Board, 
	 a 

Kavaratti, 	rèsented by its Chairman - 682 555. 

Revenue Su.ivisional Officer, Kavaratti Island –682 555. 

Sub Divisional Officer; Amini Island - 682 554. 

Assista•htEhgi•ner, LPWD Sub Division, Andrott Island-682 553. 

Lakshádwej3District Panchayat, District Panchayat (HQ), 
Kavaratti, 

represented by irs Chief Executive Officer– 682 555. 

Village (Dwep) Panchayat, Kalpeni Island, represented by its 
Executive Officer - 682 551. 

Village (Deep)anchayat, Kavaratti Island, represented by its 
Executive Oi'ficet - 682 555. 

Village (Dweep) Panchayat, Amini Island, 
represented by its Executive Office" - 682 554. 

Village (Dwep) Panchayat, 
Kadai -it Island, represented by its 
ExecUiNe Officei– 682 553. 

Village (:Dweep) Panchayat, 
Androt.h:Isl'and, r*esented  by its 
Executive Off1et-- 682 552. 	 Respondents 

[By Advocate: Sri S. Radhakrishnan (R1-8 & 10-18)] 

58. OA392/2013 

l-Iusain, 5/6Aboosala, 
Saiamappada (Konchukakada) House, 
Agatj- ,jesently working as Cleaner, 
RGS i-1dpital, Agatti 

Shukoor, S/plate Kidave, 
PakrurnupanTda HOuse, Agathi, 
Present1 ( 	king as Cleaner, 
RGS l-Iopita1, A.gattt 

' ,Lthecf, S/o Attakoya, 
1' 	 Kalkandiyoda House, Agathi, 

; 	\P-esently tikth-a Cleaner, 
ftd 	

j
Agatti 

•:- - 



	

4. 	1-larneedath, DIo Koyassan, 
Aynepara Hp.se, Agathi, 
Presently working as Cleaner, 
RGS I lospital, Agatti 

	

5 	Subaida, DIo Moharned, 
Kulalioda House, Agathi, 
Piesently wotking as Cleaner, 
RGS HOspita Agatti. 

• 	 6. 	1-lajara, D/o late Hyder, 
Beepapada House, Agathi, 
Presently working as Cleaner, 
RGS Hospital, Agatti. 

7. 	Sheernabi, D/o late Shamsuddeen, 
Beepapada I-louse, Agathi, 
Presently working as Cleaner, 
RGS 1-lospital, Agatti. 

• 	 8. 	Abida, D/o 1-lameed, 
Makkiyachoda House, Agatbi, 
Presenfly working as Cleaner, 
RGS Hospital, Agatti. 

• 	 9. 	Sulaikla, D/o Moharned, 
Koylarn lIouse, Agathi, 
Presently working as Cleaner, 

• 	 RGS Hospital, Agâtti. 

Sulainán, Sb Hamza,. 
Ka1anithiyoda House, Agathi, 
Preely working as Cleaner, 
RGS 1-lospital, Agatti. 

Mahanood, s/o Koyassan, 
Amperpally FIouse,.Agathi, 
Presently working as Cleaner, 
RGS Hospital, Agatti. 

Saifulla, S/o. Abdurahirnan, 
Mariyathoda House, Agathi, 
Prescntly wdrking as Cleaner, 

7-1 	RS i-lcspital, Agatti. 

urhjman, S/o late Harnza, 
/ 	.•. 	- 	, 	•.. 	•x' • 	• 	Mlaftarn House, Agathi, 

en1ywdking as Dhobi, 
JRGS Hdspital, Agatti. 

00 

* / 
•: / 

- 
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Abdullader,.S/o Ummer, 
Bik 	O$1 House, Agathi, 
Pre11'oking as Dhobi, 
RGS I1 ospit l ,  Agatti 

Abdulla, S/oKhaIid, 
Kandavar Gdthi House, Agathi, 
Presentlyor wking as Cleaner, 
RGS Hospital, Agatti. 	 Applicants 

(By Advocate: Sri R. Rarnadas) 

Versus 

1 . 	The Adiinstator, 
UnioiiTerritiy of Lakshadweep, 
Kavaiatt1 -682555 

2 	1 he Chan person, 
Villg;(pwp) Panchayat, 
Agatti Island, Union Teiiitoiy of Lakshadweep 682553 

3. 	The'M1.èiicalQfflcer in charge, 
Comiii.inity l-Iealth Centre,.Agatti Island, 
Union Fcuitoiy of I akshadweep 682553 	 Respondents 

(By Advooate SitS Radhakrishnan (Rl&3)) 

59 	0A39I2013 
Cd 

 C.iJ.koy°aged 44 years, 
Sb 	SirdJCl1ireyarnrnakada I-louse, 
Kadaiit, SkIlled Labourer, 
Office of the Assistant Enginer Electrical, 
Eectrical Sub Division, Kadarnat. 

 K.P.JaIMudeen, aged 41 years, 
Sb 	l-1aiedMadkinachëtta, Kattipura House, 
Skilled. 	abdurer, 
Office o 	the- Assistant Engineei Electrical, 
Eltriai'.ib Division, Kadarnat. 

- 

 
- 

Ki:.1Øisl4,aged 31 years, Sb 	late Nallakoya 
Kunhi.pa*Iouse, Kadarnat, Skilled Labourer, 
0 	cc, 	tlissisiant Engineer Electrical, 
E1ectricLSi.ib Division, Kadarnat. 

1 

: 

'\' \ \tiS ) 	M. Asadula, aged 42 years, So Harneed Melachetta, 

S  . 

". \ 

\t .. 

;\ JI 

CIL 
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B i nyohipa;House; Kadamat; Skilled Labourer, 
()fiiec of the Assistant Engineer Electrical, 
Electpcal Siib ivision, KadamaL 

5. 	1.P:.Kmhika,. aged 41 years, S/o late Hassainar, 
Keelàcheriy House, Kadamat, Skilled Labourer, : 
Office of the Assistant Engineer, Electrical, 
Elerical Sub Diyision Kadarnat. 	 . . 	Applicants 

(By Advocate: Sri. R. Sreeraj) 

The Administrator, 
Union Territory .01 Lakshadweep, 
Kavaratti-682 ; 5 55. 

The Director of Panchayat, 
Department Of Panchayat, 
Administrati of Union Territory of Lakshadweep, 
Kavaratti, 682 555. 

'i'he Chief Executive Officer, District Panchayat, 
Kadanat-682 556. 

The Aisantingineer, Electrical, 
Electr 	Sul? Division, Kadarnat-682 556. 

Tkthaprson, 
VilJif e Iop Panchayat, Kadamat-682 556. 

(By Advocã1..: Sri ..Radhakrishnan(Rl -4)) 

60. 	OA 39/61 	 . 

1. 	U.P. JamalS/o CO. Koyamna, aged 39 years 
WOI king as Skilled Labourer,  
Animal Hubandry Unit, 
Union I en itoi y of Lakshadweep, Kalpeni-682 557 
and redingit Umprampappada House, 
KaljOEjisieh-682 557. 

2 	T. P Muukoya, S/o late M K IlamLakoya, aged 43 years 
wor1rng:i.s S)illed Labourer, 
Animal Husbandiy Unit, 
UriOnTeritbry of Lakshadweep, Kalpeni-682 557 
and r6. 	at Thithiyapada House, 
Kalpèni Islaijd-682 557. 

/ 	T1T-T 

\ 	3 	M. Hydci S/6 late M K Yousef, aged 43 yeals 
/ N, 	woi king as Casual I ahouiei, 

/ 



- 

Animal I1usdiy Unit, 
Union .Teritr' of Lakshaweep, Kalpeni-682 557 
and residing .t. Maiehiyanam House, 
Kalpeni islatd 7 682 557. 

 K.O Moani ed IbhuJaffer, S/oK.P. Sayed, aged 44 
yers, Nwrkirigas Casual Labourer, 
Anial I lushhdry Unit, 
Uni0141 	rritQy of Lakshadweep, Kalpeni-682 557 
and residing at Kakatchiyoda House, 
Kalpeni'Island-682 557. 

 M.K. Naseer,S/o P.Cheriyakoya, aged 33 years 
working as Caual Labourer, 
Animal Husbaidry Unit, 
Unpn Te:rit.'y :Qf Laksiadweep, Kalpeni-682 557 
and residilg:àt Malwikakkada House, 
Kalpeni Jsland-682 5:57 

 M. Kalam, S/oM,C. Muthukoya, aged 34 years 
woki:r.g as CauaI Labourer, 
Anih1 :I1I)rtd1Y. Unit, 
Unon Tei i itoi y of Lakshadweep, Kalpeni-682 557 

an4eidin 	t Maral House, 
Kai:ii1slhhd-682 557. 

 K.K. iAbhathi1ed Rafeeque, S/o V.K. Kojankoya, aged 45 
yeaçs, working as Casual Labourer, 

Animal Huslandry Unit, 
Union l'erify. of Lakshadweep, Klpeni-682 557 
anresi.din.at  Kandamkalarn House, 
Ka1rienis:ihd682 557. 

8 M 	unhdO'a, S/o late M C Ahmedkunji, aged 47 years 
woking a 	casual Labourer, 
AnraIT hibandiy Unit, 
Unior 	eiitciiy ofLakshadweep, Kalpeni-682 557 
and resiing 	t Maral House, Kalpeni Island-682 557 

9 	K 0 Abdul Salam, SloP Assainai, aged 39 years 
wOking as Casual Labourer, 
Animal I-Iusbaidry Unit, 
UniOn Terrifôr'.of Lakshadweep, Kalpeni-682 557 
and residing at Kakatchiyoda House, 

.%SI41fr 	a1peni Island682 557 
/ 

o 	Mtsthafa, S/o late Sayedmuhammedkoya, 
47 'eai, woiking as Casual Labourer, 

A iil Jusandry Unit, 

Zr 

is 
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Union Territory of Lakshadweep, Kalpeni-682 557 

and residing àt Pokkarappada House, 
Kalpeiislahd682 557. 

(By Adv: Sri I, Unnikrishnan) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, 
Kavaratti.-682555 

The Director of Panchayat, 
Department of Panchayat, 
Union TerritOry of Lakshadweep, 
Kavaratti,-692555 

The Chief 1xecutive Officer, District Panchayat, 
Union Territory of Lakshadweep, 
Kavratt6;S2555 

The Veterinary Assistant Surgeon, 
Village Dweep Panchayat, 
Kalpeni-682 57 

Applicants 

Respondents 

(By Advocate: Sri S. Radhakrishnan) 

61. OA395/2013 

Sai1. A bid, :S/o Yusuf, aged 40 years, 
Chei Iydmnallala House, Kadamat, 
I1e1pe1 DiStiict Pdnchayat, Kadamat 

Abh.l Stiukdbr, S/o Sayed Au, aged 41 years, 
U kkàyaclett. I-Iou Se, Kadamat, 
B us ri''er, 17i:strict Panchayat, Kadamat. 

M. Khalid, S/0 Nadeer, aged 43 years, 
Madurakam House, Kadamat, 
1-lelper, District Panchayat, Kadamat. 

Ayoohkian, :S/o Kunhikoya, aged 37 years, 
Keerti.,,Mahal House, Kadarnat, 

j-ielpei bisti ict Panchayat, Kadamat 
.y.  

Advqcate Sri R Sreeraj) 

Versus 

-' -- 	• . .,- t- 

Applicants 



- - - 

I. 	The dinisrator, 
Union 1 i iitOiy of [akshadweep, 
Kaatt68 555 

The DirctoifPanchayat, 
Departm.dnt fPanchayat, 
AdministratiOn of Union Territory of Lakshadweep, 
Kavaratti-682555 

The Chief Executive Officer, District Panchayat, 
Kavaratti-68255. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

62. OA 400/2013 

I 	P.P.. .Siraj,ac 44 years;S/o M. Subair, 
Puthiya Panaram 1-louse, Agatti Island, 
Union Ierri9iy of Lakshadweep. 

Nouhd Ali ged 32 years, S/o U. Sabjan, 
Keela Saramma Pada House, Agatti Island, 
Union TCrritpiy of Lakshadweep. 

M.I. Abdul Naser, aged 28 years, S/o M. Abdul Rahirnan, 
MelaUlom 1-louse, Agatti Island, 
Uninrritory of Lakshadweep. 

4 	1 P hahd, aged 30 years, S/o Kidave, 
Mela illarnHouse, Agatti Island, 
Union I ci ritol y of L akshadweep 

K.C.AbduiShukodr; aged 38 years, S/o Kasmi, 
Kar i yamachtHous,Agatti Island, 
Union Tthitry of Lakshadweep. 

M.P. NianUddih, aged 27 years, S/o M..Abusala, 
Melapua. Ilose, Agatti Island, 
Union lciiitoiy of I akshadwecp 	 Applicants 

(By Advouate ri 'N Anilkumar) 

Versus 

ThAdrninistiatoi, 
Union 1 cuitoly of Lakshadweep, 
Kavaratti.L69.55 1 

, / Fhc Chanpcion, 

fl 



Village (Dweep) Panchayat, 
!gatti Island, Union Territory of Lakshadweep 682553 

The Employment Officer, Kavaratti, 
Union Territory of Lakshadweep-68255: 1 

The Director of Panchayat, 
Department of Panchayat Kavaratti, 
Union Territory of Lakshadweep-68255 1. 

The Chief' Executive Officer/Special Officer, 
\/illage (Dweep) Panchayat, 
Agatti Island, Union Territory of Lakshadweep-682553. 

The Deputy Collector/ASO, 
Agatti Island, Union Territory of Lakshadweep-6825 53. 

(By Advocate: Sri S. Radhakrishnan) 

63. OA 404/2013 

Nadirsha NP., S/o Nallakoya P.V., 
aged 31 years, Nenampappada (House), Kalpeni Island. 
Union Territory of Lakshadweep, 
Working as Casual Labourer in the 
Department of Science & Technology- Kalpeni Dweep. 

	

2. 	Affefudheen A.K., 
S/o Cherikoya K, aged 30 years, 
Akkara (House), Kalpeni Island. 
Union Territory of Lakshadweep, 
Working as Casual Labourer in the 
Department of Science & Technology- 
Kalpeni Dweep. 	 Applicants 

(By Advocate: Sri Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

Versus 

The Ad n-li n i strator, 
Union Territory of Lakshadweep, Kalpeni. 

TI he Chairperson, 
\/llldgc (Dweep) Panchayat, Kalpeni 

	

/ 3 	1 he Director of Panchayat, 
D&paitment of Panchayath, Kavaiatti-682555 

I 
---. 

\ - I -ç - 	•--". 
\ 	- 



S 
4. 	The Director, 

I)epartment of Science & Technology 
Kal pen 1. 

(By Advocate: Sri S. Radhakrishnan (R1,3 & 4)) 

64. OA 406/2013 

M.P. Shihabudheen, aged 30 years, 
S/o E.C. Mohammed Au, 
Skilled Labourer, Ani,mal Husbandry Unit, Kiltan, 
Residing at Malayampura, Kiltan Island. 

Respondents 

Applicant 

(By Advocate: Sri P.V. Mohanan) 

Versus 

1 . 	The Administrator, 
Union Territory of Lakshadweep, 
Kavaratti .-6825 55 

[)ireötor of Panchayat, 
[)epartment of Panchayat, 
Administration of Union Territory of Lakshadweep, 
Kavaratti-682555. 

The Veterinary Assistant Surgeon, 
Office of the Veterinary Assistant Surgeon, 
(Animal 1-lusbandryUnit), 
Ki itan Island, Lakshadweep-682 557. 

4. 	The Chairperson, 
Village (Dweep) Panchayat, 
Kiltan-682 557. 

(By Advocate: Sri S. Radhakrishnan (R1-3)) 

65. 0A413/2013 

AsifAjnad,, S/o Bader, aged 26 years, 
Pathummathoda (House), Kiltan Island, 
U.T. of' Lakshadweep, Working as 
Homeopathic Attender in Homeopathic Unit 

:1tftwcep. 

(By Aicate: Mr. Grashious Kuriakose, Sr.) 
(By Advocate Ms Daisy I Daniel) 

/• I 	Versus 

Respondents 

Applicant 

F' 



th 

TlAdministrator, 
Union Territory of Lakshadweep, 
Kavaratti-682555. 

The Chairperson, 
Village (Dweep) Panchayat, Kiltan. 

I)irector of Panchayat, 
Department of Panchayath, Kavaratti-682555. 

Mission Director, 
National Rural Health Mission, Kavaratti-682555. 

5. 	Medical Officer in Charge, 
Primary 1-le.alth Centre, Kiltan Island. 

(By Advocate: Sri S. Radhakishnan (Ri, 3 to 5)) 

66. 0A423/2013 

Abdul Kareem C., aged 42 years, S/o Subair P.P., 
Chonam House, Agatti. 

Ubaid V., aged 35 years, S/o Bamban, 
Valiya 111am, Agatti. 

Mohammed M., aged 40 years, S/o Basha A.P., 
Moothammada House, Agatti. 

l-Iafsath M., aged 46 years, Dbo Ummer, 
Moothammada House, Agatti. 

Maviya U., aged 48 years, S/o Ahamed, 
Uriyoda I-louse, Agatti. 

Umilla T.P., aged 54 years, Dbo Khader, 
Thekkilappura House, Agatti. 

limmer C.K., aged 54 years, S/o AlifT.P., 
Chekkakkal House, Agatti. 

/.'&Aboobacker P.K., aged 31 years, S/o Koyassan, 
- 	"- 	Puthukotta House, Agatti 

I 

9 	\lohammed IT P , aged 39 years, S/o Hamza, 
1bop; urnpadi 1-louse, Agatti. 

•;' ,/ 	I 

Respondents 



10. Saromma M., aged 39 years, D/o Hamza, 
Mariyathoda House, Agatti. 

H. 	Ashraf AK., aged 42 years, Sbo Ahamed M., 
Achan Kuttiyoda House, Agatti. 

2. 	Abdul Razzak R., aged 33 years, S/o Hamza U., 
Roullammada I-louse, Agatti. 

13. 	ShalIahi PP., aged 36 years, D/o Harnza K., 
Puthiyapura I-louse, Agatti. 

(By Advocate: Mr. K.B. Gangesh) 

App Ii cams 

. 

Versus 

The Administrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti682555. 

Director of Paichayats,: 
Department ofPanchayats,. 
Administration of the Union Territory of Lakshadweep, 
Kav•aratti-682555. 

Director of Education, 
Directorateof Education, 
Administration of the IJnion Territory of Lakshadweep, 
Kavaratti-682555. 

Village (Dweep) Panchayat, 
Agatti Island reprsentedby 
its Excecutive Officer-682554, 	 Respondents 

(13y Advocate: Sd S.Radhakrishnan) 

67. 	OA 4441/2013 

Aboosalih., S/o Rasheed K,oya, 
Padalapura, Kiltan 1slnd. 
Union Territory of Lakshadweep, Pin-682558. 	 Applicant 

(By Advocate: Sri Shabu Sreedharan) 

Versus 

1. 	Union Territory of Lakshadweep represented 
by the Administrator, 
Kavaraui Island. Pin- 682555. 

- 	 -, 

I; 

	

\ 	- - 

	

'- 	 •. 	 'L/Mtç ç. - 



I 
The Director of Panchayat, 
Union Territory of Lakshtçlweep, 
Kavaratti Island. Pin- 62555, 

The Chairperson, 
Village (Dweep) Panchayt, 
Kiltan Jsland. 
Union Territory of Lakshadweep, Pin-682558. 

The Execr.itive Officer, 
Village (Dweep) Panchayat, 
Kiltan Island. 
Union Territory of Lakshadweep, Pin-682558. 

The Assistant Engineer, 
Electrical Sub Division, Kiltan Island. 
Union lerritory of Lakshadweep 
Pin-682558. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (RI, 2, 4& 5)) 

• 	 68. 	OA 453/2013 

I. 	Hamee.d K., S/o Abdul Rahman, aged 36 years, 
• 	 Keelazillarn H) Kiltan Island. 

Union Territory of Lakshadweep. 
Working as Casual labourer in 
Lakshadweep Building Develqpment Board, Kiltan. 

Saleem K., S/o Badar K, aged 28 years, 
Kuttukum (I-I) Kiltañ Island, 
Union Territory of Lakshaweep. 
Workiog as Casual labourer in 
Lakshidweep Building Development Board, Kiltan. 

1-lisminoor, S/o Moharnri'ied, aged 38 years, 
Pakkiyoda (i-I) Kiltan Island., 
Union Territory of Lakshadweep. 
Working as Casual labourer in 
Lakshadwcep Building Development Board,' Kiltan. 

4 	Ponkutti, S/o Pookoya, aged 48 years, 
Surambiyoda (H) Kiltan Island, 
Union Territory of Laksha,dweep. 
Woi'kiig as Casual Labourer in 
Lakshadweep Building 1)evelopmnt aoard, 
Kiltan. 	 , 	 Applicants 

.:- 

• 	 . 	
•:: 	 1 

	

- 	 jJ 



(By Advocate: Mr. Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

\Iersus 

The Administrator, 
Union Territory of Lakshadweep. 

The Chairperson, 
Village (Dweep) Panchayat, Kiltan. 

Secretary, 
Lakshadweep Building Development Board, 
Kavaratti. 

Director of Panchayai, 
Department of Panchayar, Kavaratti. 	 Respondents 

(By Advocate: Mr. S. Radhak.rishnan(Rl, 3 to 4)) 

69. 	O.A No. 488/2013 

Salmath 
D/o. Say.ed Koya 
Madapally I-louse 
Chetlat Island. 	 Applicant 

(By Advocate Mr. K.B. Gangesh) 

Versus 

'Fhe ,Adinistrator, 
Admintration of the Union Territory 
of Lakhadweep, KavaraUi - 682 555. 

The Director (Services) 
Administratidn of the Union Territory 
of 1 akshadweep (Secretariat), 
Kavaratti— 682 555. 

Department of Science and Technology 
Unibn Ten'itory orLak.shadweep, 
KavaraThi —682 555. 
Representd by its Di rector. 	 Respondents 

(By AdvocatMr. S. Radhakrishnan) 

70. 	0A492/2013 

.... 71.  

61 

.4( 	 i 



K. Bushra Beegum, W/o 1-lakeem, 
Aged 27 year, Casual Labpur, 
Office of theVeterinary Assistant Surgeon, 
Animal Husbndry Unit, Amini. 
Lakshadweep-682 552. 

(By Advocate: Sri V.B. 1-Iai'inarayan) 

Versus 

Union of'lndia rep. By 
the Administrator, 
Union 1erritory of Lakshadwep, 
Kavaratti Island, Pifi- 682555. 

The.Dii:ector of Panchayat, 
Department of Panchayal, 
Union Territory of Lakshadweep, 
Kavaritti Island- Pin- 682555. 

The Veterinary Assistant Surgeon, 
Animal Husbandry Unit, Amini. 
Union Territory of Lakshadweep-682 552.. 

' .l he Chairperson, 
Village (Dwep) Panchayat, 
Amini, Lakshadweep -6855. 

(By Advocate: Sri S. Rad.hakrishnan (R13)) 

71. OA 499/2013 

Rahmath Beegum Keelakunnikkam, 
W/o. Mohammed B.K, 
Data Entry Operator (MGNREGA), 
Sub-Divisional Office, 
Kadamat Island, 
Union Territory of Lakshadweep. 
Residing at Keelakunnikkam I-Iuse, 
Kadamat Island 
Union 'I erritory of Lakshadweep, PIN — 682 556. 

Mohammed Shah Qraishi Malika, 
M. Sayedali, 

ha Intry Operator (MGNREGA) 

/ 	, \ 'j1age (Dweep) Panchayat Of 	(MGNREGA). 
1adimath Island, Union Territory of Lakshadweep, 

* 	 1,s/ding at Malika 1-'1ous, 
Kadamat Island, 
I \LJL:.4 tq 

;-nX2 

Applicant 

Respondents 
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Union Territory of Lakshadwèp, PIN - 682 556 	Applicants 

(By Advocate Mrs. Sreedevi Kylasanath) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, 
(Department of Rural Development) 
Kavarathi. 

The District Programme Coordinator, 
MGNREGA, Kavarathi, 
Union Territory of Lakshadweep. 

The Programme Officer, 
National Rural Employment Guarantee Act, 
Office of the Programme Officer, 
National Rural Employment Guarantee Act, 
Kadamat, Union Territory 
of Lakshadweep. 	 Respondents 

(By Advocate M. S. Radhakrishnan) 

72, 	OA 507I200 

MuthuKoya K 
Casual Labour, Street Light Maintenance 
V illagé Dweep Panchayath, Amini Island 
Union Territory of Lakshadweep 
Permanent address : Kunninamel House 
Amini island, Union Territory of Lakshadweep 
Pin - 682 552 	 Applicant 

(By Advocate.: Mr.TCG Swamy) 

Versus 

The Adinistator 
Union 1rritory of Lakshadweep 
Lakshthyeep Administration 
Kavaratti— 682 555 

The Executive Engineer 

	

. 	 (Department of Electricity) 
" Administiation of the Union Territory of Lakshadweep 
iKavaratti - 682 555 

ct 

	

!*i 	i3• 
L) 	 .1 

*\ Q )*(D 
Secretary (Panchayats) 

rectorate of Pan chayats) 
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Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Chairperson 
Village Dweep Panchayat 
Arnini Island, 
Union Territory of Lakshadweep - 682 552 

The Assistant Engineer (Ele) 
Electrical Sub Division 
Union '[erritory of Lakshadweep 
Arnini island - 682 552 
The I)ii'ector 
(Directorate of Panchayats) 
Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 	 Respondents 

(By Advocate'. Mr.S.Radhakrishnan (R 1 -3,5&6) 

73. 	O.A No. 509/2013 

Maleeha Beegum K.C. 
D/o. Indeen Kandilath 
Kaval çhetta House, Androth. 

o 

Shahida Beegum K. 
D/o. l-lamzakoya 
Kandiath I-louse, Androth. 

Subaida M. 
D/o. Kidave U.K 
Makket I-louse, Androth. 

Ayshal3tcgum P.V.K 
1)Io. Yakoob P.1K 
luthiy.entamveli Kad 
Androi.h.. 

Rah.math Beegum K: 
D!o. 1-1amzakoya 11 .0, 
Kunhali 1-louse, Androth. 

.D/o Sccthi Nallal 

/ 	 :Iavanakal 1-louse 
:Androih. 

I- 
¼ 	7 irSu6cudaA 

Dio. Syed Mohammed M. 
IX 



Aliyathara 1-louse, Androth. 
	 S 

8, 	Fathim;athu Suhurabi P.V.K 
DIo. Majeed P.V.K 
Pentcinlbeli Kad, Androth 

Siyad K:han L. 
Sb. Kunhikoya'A. (Late) 
Kand i lath 1-louse, Androth. 

Raisa K. 
D/. Badarudheen Melechetta Mechery 
Kadiyammada I-louse, Androth. 

1-laseena Beegum C.P.1 
D/o. Abdulla M.P 
Chemmachery Puthiya 111am I-louse 
Anciroth. 

12 	Habsabi PUP 
D/o. Fákarukdheeri K. Cheriyadam 
Urnmathabiyapura I-louse, Androth. 

(By Advocate: Mr. K.B. Gangesh) 

Versus 

The Administrator, 
Adm ini:tration of the Union Territory 
of Lakshadweep, Kavarathi —682 555. 

2 	Dir ctoiatc of Industi ies 
Union Territory oiLakshadweep 
Kavarathi, represented by the 
Director of industries - 682 555. 

3. 	Coir Supervisor 
Coir Production Centre, Androth - 682 557 

(By Advocate: Mr. S. Radhakrishnan) 

74. OA 510/2013 

1-laecna @ 1-Idseenabi 1 hei akkal 
Theiak1a1 1-louse, Kadamath 
Dati Ey Opeiatoi 
V11age Dweep Panchayath, Kadamath 

(By Advocate Mi R Sieeiaj) 

App! icants 

Respondents 

Applicant 
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Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

2, 	The Director of Panchayath 
Department of' Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

J. 	The Executive Officer, 
Village (Dweep) Panchayath 
Kadamat -- 682 556 

The Chairperson 
\'illage (Dweep) Panchayath 
Kadamat - 682 556 

The [)i strict Programme Coordinator 
MGNREGA, Kavaratti - 682 555 

The Sub Divisional Officer and 
Pro gia in me Officer M GNREGA 

Kadamat - 682 556 

(By Advocate: Mr.S.Radhakrishnan (Ri -3,5&6) 

75. 	OA 557/2013 

I. 	K.V.Naseer 
Kodavalappu l-ious.Kiltan 
Cook, Government Senior Secondary School 
Kiltan 

Res p0 n dents 

2. 	K.P.I)awood 
Kilappura i-louse, Kiltan 
Peon, Government Senioi Secondary School Applicants 
Kiltan 	 Applicants 

(By Advocate: Mr.R.Sreeraj) 

Versus 

The Administrator 
' 	Union Territory of Lakshadweep 

Kavaratti - 682 555 

2' 	I he Dii ectoi ol Panchayath 
/ 

/ 



- 	 -- - - 

fl: 	 S 
Department of Panchayath 
Administration of Union Teritory of Lakshadweep 
Kavaratti - 682 555 	11 

The Executive Officer, 
Village (Dweep) Panchayath' 
Kiltan-682 558 

The Chairperson 
Village (Eweep) Panchayath 
Kiltan-62 558 

The Principal 
Government Senior Secondary School 
Kiltan -. 682 558 	1 	

Respondents 

(By Advocate: Mr.S.Radhakrishnan (R1-3 & 5) 

76. OA 566/2013 

SaflyathS 
Cook, Government High School 
K ad am ath 
Residing at Pallam, Kadamath Island 
Union Territory of Lakshad Weep 

P.P.Ismail 
Cook, Government J.B.School 
Kadamath 
Residing at Kadamath Island 

M.P.Attakoya 
Cook, Government J.B.School 
Kadarnath 
Residing at Kailiyammakada, 
Kadamath Island 

 K.K.Khalid 
Cook, Government J.B.School 
Kadarnath 
Residing at Biriyommada 

- Kadamath Island 
.'-- 

1,-anulla 
1;'  7 Government J.B.School 

Kdaiath 
( liding at Kunnumpura 

/Kàdaath Island 
\• / 

.............. 

\ 



, o7 

IJmmer PP.! 
Cook, Government J.B.SchàO,1 
Kadamath 
Residing at Alikothapura 
Kadamath Island 

i-lidayathuliaP 
Cook, Government J.B.School 
Kadamath 
Residing at Kadamath Islahd, 

.8. 	Muhammed Shafi P.P 
Cook, Government S.B.Sch'b1 
Kadamath 
Residing at Kadamath Island, 

Pookunhikoya P.P. 
Watchman / Helper 
Government Jawaharial Nehru Senior Secondary School 
Kadamth 
Residing at Puthiyapura 
Kadamath island 

Abdullakoya B.M 
Watch and Ward 
Government J.B.School, Kadamath 
Residing at Biriyornmada 
Kadarnath Island 

JaferP 
Driver, Jawaharlal Nehru S.ior Secondary .Schoo! 

• Kadarnath 
Residing at Pupathada 
Kadamath Island 	. 	. • 	 . 	Applicants 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

1. 	The Administrator 
• Union Territory of Lakshadweep 
• Kavaratti - 682 555 

Director of Panchayath 
Tepartrnent of Panchayath 

ministration of Union Territory of Lakshadweep 
/*J 	';; 	YlKvaratti-682555 	 • 

* 	i.......... 
3./ ' Tbe Head Master 

N 	/ / 



- 	 - 

Government J B School 	- 
Kadamath - 682 556 

The Principal 
Jawaharlal Nehru Senior Secondary School 
Kadarnath - 682 556 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan ) 

77. QA 567/2013 

1-labeebulla P.M 	 - 
Puthiya Malika House, Ka4arnath 
Driver, Government Jawahàrlal Nehru 
Senior Secondary School 
Kadamath Island - 	 Applicant 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

I. 	The Administrator - 
- Union Territory of Lakshadweep 

Kavaratti - 682 555 

Director of Panchayath 
- 	Department of Panchayath 

Administration of Union Territory of Lakshadweep 
Kavaratti - 682 5 - 55 	- 

The Principal 	-, 	 - 

Government Jawaharlal Nehru Senior Secondary School 
-Kadamath Island 682 556- 	 Respondents 

(By Advocate: Mr.S.Radhakrishran) 	 - 

78. OA 580/2013 

I. 	Yacoob 	 - 
Kathathe Chetta House, Kadmat. 

2. 	Vahida 	 - 
- 	Marikilarn I-louse, Kavaratti. 

- 

- 

- ')Att ch a pada, Kavaratti. 	- 

- 	4, 	Y coo b - 	- 

\\ I aladi I-louse, Kavaratti. 
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Muhammed Salih 
Aynepura 1-louse, Kavaratti. V 

Fareeda Beegarn 
Molokepura House, Kaväratti. 

Saleem 
Pallicham I-louse, KavaràttL 

Bamban 
Nambicharn House, Kava.r•atti. 

Sayed Abdullakoya 
Chend ipura House, Kavaiatti. 

	

.10. 	Nafeesathbi . 
Poodiyarn House, Kavaatti. 

Jamaliyath 
Thirin ipura 1-louse, Kavar'atti. 

Fazeela Beegurn 
Kanni pura 1-louse, Kavaiatti. 

Ummer 
Thirinikad House, Kavaratti. 

Firozkan 
Athnacharnmada 1-louse, :Kvaratti, 

Jaffer 
Marikilarn House, Kavatti. 

Arnanulla, 
Mela 111am House, Kavarátti. 

Sirajudheen 
Molokepura House, Kaiäätti. 

Hiyasudheen 
Chamayathapura Houselçavaratti. 

	

•9 	Fathahudeen 

	

ft 	. 	 Kadapuiathaba House, Kavaiaw 

Muneer 

	

- 	 '  H Kuttipapepura ouse, Kavaratu 
.........'.. 	/,c 	J 

- 

I, 

-V.'. 



21. 	Ashik 
Puthiya Al ikom House, Kaiaratti. 

22, Muhammed Musthafa, 
Achadapurakatt House, Andrptt 

Mujeeb Rahman T.P, 
Thaleka Pura, Kavaratti. 

Jamhar 1-lussain 
Beeranthoda I-louse, Kavaratti. 

Muhsin 
Beeranthoda 1-louse, Kavaratti. 

Rauf 
Chettipura I-louse, Kavarat.ti. 

Hazarath 
Chungam House, Kavaratti 

Khalid 
Thottathapura 1-louse, Kavaratti 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

1.. 	The Administrator 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Agriculture 
Department of Agriculture 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Animal Husbandry 
of Animal Husbandry 

\STRA./d'Ni11ist1'ation of Union Territory of Lakshadweep 
Varatti - 682 555 

* 	 (Dweep) Panchayath Kavaratti Island 

* 	 ' jes nted by its Executive Officer, 

kULAM 

Applicants 



79. OA 582/2013. 

Rasheed Koya 
Multi Task Employee 
Public Library, Kilthan 
Residing at Kilthan 

Sbit.Sulfabeegum 
Cook, G.1-l.S Kadmat 
Residing at Melachetta Haij.ümakudi 
Kadamath Island 	. 	 Applicants 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 	.1., 

Union Territory of Lakshadweep 
Kavaratti - 682. 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Teritory of Lakshadweep 
Kavaratti - 682 555 

The Library and Information Asistant 
Office of Library and Information Assistant 
Public Library, Kiithan I;sid 682 557 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

80. OA 601/2013 

Rasheed Koya S.V., S/o. Abdulla Koya P.S., 
Shaiknaveed (H), Ki Itan Island P0., 
Union Territory of Lakshaäwéep, Pin -682 555. 	Applicant 

(By Advocate: Mr.. Shabu Sreedharan) ; 

Versus 
.. 	 . 	. 

Union I eiiitory of Lakshadweep, represented by the 
1Ad i-nini st i ator, Kavaiatti Island, Pin - 682 555 

2 	i'1le [)I1LcoI of Panchayath, Union Territory of Lakshadweep, 



- 

Kavaratti island, Pin - 682 55. 
	 I 

The Chairperson, Village (Dweep) Prchaya.th, 
Kiltan Island, Union Territory of Lakshadweep, 
Pin - 682 558. 

The Executive Officer, Village (Dweep) Panchayath, 
Kiltan Island, Union Territory of Lakshadweep,.Pin - 682 558. 

The Library and lnfornation Assistant, P.biic Library, 
Kiltan Island, Union Territory of Lakshädweep, 
Pin - 682 558. . 	. ..... Respondents 

[By Advocate: Sri S. Radhakrishnan (RI, 2,4 & 5)] 

81. 0A634/2013 

Malikdeenar, aged 2.1 yeas, Sb. Hamzath, 
Sara Manzil I-louse, Agatti., 	.. 	 . . 	A.pplicant 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Administrator, 	' 
Administration of the Uhion Territory of Lakshadweep, 
Kavaratti-682 555. 	. .... 

2. 	Director of Panchayats, 
Department of Panchayat, 
Adminisn.ation of Union:Teitory of Lakshadweep, 
Kavaratti - 682 555. 

3.. 	iDepartment ofEducatioriA'dministration of the 
Union Territory of Lakshàdweep, Kavaratti, 
represented by its D,irect'i.682 555. 

4. 	Village (Dweep) Pinchyat, 
Agatti Island, represented, by its Executive Officer, 
682 5.54. 	. 	,... 	. 	 . 	Respondents 

(By Advocate: Sri S. Radhakrishnan) 

82\ 0A635/2013 

1 	. Ththahudhcen K P , aged 40 yeats, S/o. Sayed Muharnrned Koya 
Kttampal1i House, Agatti 

2 	ouni, aged 31 years, Sb Abdulia, Mariyathoda House, 
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Agatti. 

K.M. Shahida, aged years,  D/o. Kasmi, Kuttiyam 
Mukriyoda House, AtL 

h . 

K.M. Amina, aged46drs,D/o. Abdul Rahrnan, 
Kuttiyam MukriyodaOi.ise, Agatti. 	Applicants 

(By Advocate: Sri K.B. Gar'geh) 
H 

Versus 

The Administrator, 
Administration of the Unibn Territory of Lakshadweep, 
Kavaratti-682 555. 

Director of Health Services, 
Directorate of Health Services, 
Kavaratti 682 555. 

Medical Officer in charge, 
Community Health Centre, Agatti - 682 553. 

Medical Officer in Che, Rajiv Gandhi Speciality Hospital, 
Agatti —682 553. 

Village (Dweep) Panhàyat Agatti Island, represented by its 
Executive Officer, 682 553. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

83. OA 79112013 

Fareeda Beegurn M.I., Meppaçla. 111am, 
Agatti Island. 	 Applicant 

(By Advocate: Sri K.B. Gangeh) 

Versus 

1. 	The Adiinistrator, 
Administration of the' iJnion Territory of Lakshadweep, 
Kavaratti-682 555. 

/ 

2 / \Diiectoi of Panchayat, 
Iepartrnent of Panchayats, 

1 4dministiation of Union Ferritoiy of Lakshadweep, 

/ 	Kavaratti - 682 5,54. 	•. 

,i 	 I 



	

3. 	Project Manager, Desiccated coconut Powder Unit, 
Lakshadweep Development Cbiporàtion Ltd., 
Agatti, Kavaiatti - 682 554, 

	

4, 	The Deputy Director (Adrnt), Uakshadweep Development 
Corporation, Kavaratti - 

	

5. 	Village (Dweep) Panchayt, 
Agatti Island, represented 4, its Eecutive Officer, 
682 553. 	 Respondents 

(By Advocate: Sri S. Radhakrishráh)• S  

84. OA 822/2013 

B.P. Navas, Aged 27 years, Sb. Kasmi M.P., 
Valiyapura I-louse, Kilthan Island P.O, 
U.T. ofLakshaclweep.. 	. 

(By Advocate: Sri P.V. Mohanari) 

Versus 

App] icant 

The Administrator, 
UT of Lakshadweep, 	: 

Kavaratti-682 555. 

Director of Panchayat, 
Department. of Panchayat, 
Administration of UT of Lakhdweep, 
Ka\'aratti - 682 555. 

The Principal, Government I-TerSecondary School, 
Kilthan Island - 682 556.: .. . . 

85. 	OA 880/2013 	
5 

Muthukoya N.P 
Nalakapura, Kiltan Island 
Union Territory of Lakshadp- 682 558 

(By Advocate: Mr.Shabu Sreedhalfàn)f 

Versus 

O'n 
'o 

 "I icmtoiy of Lakshadweep represented 
Administrator 

./Kavatatti island - 682 555 . 

r 

Re spon dents 

Applicant 
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Director of Panchayath; 
Union Territory of Lakshadweep 
Kavaratti Island - 682 55 

The Senior Administrative Officer 
Education (District Panchãath) 
Union Territory of Lakshadweep 
Kavàrattj Island - 682 55 

The Principal 
Government Senior Sedd:hdai School 
District Panchayat, Kiltan Island 
Union Territory of Lakshadweep 682 558 

(By Advocate: N4r.S.Radhakrishnán): 

86. OA 898/2013 

K.C.Abduj Khader 
Kulikaraya Chetta House 
Chetiat Island 
Union Territory of Lakshadw4 682 554 

(By Advocate: Mr.Shabu Sreedharañ) 

Versu 

Union Territory of Lakshadwe represented 
by the Administrator 	. 
Kavaraflj Island - 682 555 	: 

The Director of Panchayath 
Union Territory of Lakshadweep 
Kavarattj Island - 682 555 

The Senior Administrative. Officer 
Education (District Panchayath) 
Union Territory of Lakshadweep 
Kavarattj island - 682 555 

Respondents 

Applicant 

The Principal 
Government Senior Secondary School 
1)is\rict Panchayat, Chetlat island 
Unron Tcriitory of Lakshadweep 682 554 

(ByAâote '1i S Radhakiishnan) 

Respondents 



	

87. QA904/2013 
	

. 

Kadeeja C.P 
Cheri yap urakad 

	

Kalpeni Island 	 Applicant 

(By Advocate: Mr.K.B.Gangesh) .. 

Versus 

The Administrator 
Administration of the Union Teititory of Lakshadweep 
Kavaratti - 682 555 

Sub Divisional Officer 
Office of Sub Divisional Officer 
Kalpeni island - 682 554 	: 

3. 	The Director (Rural developint) 
Department of Rural Developmnt 
Administration of the Union Territory 
of Lakshadweep, Kavaratti 	82 555 

(By Advocate: Mr.S.Radhakrishnan).. 

88. OA 905/2013 

I. 	Abdul Khader C. 
Chekkiriyarnrnada 1-louse 
Agatti Island 	 : 

2. 	BuEarJamharT.p 
Theklapura House 
Agatti Island 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

1. 	The Administrator 
Administration of the UnionTerfitory of Lakshadweep 
Kavarattj Island - 682 555 

Zi.iector of Panchayaths 
i i1epa tment of P a n c h a y a t h s:  

of the Union Trritor of Lakshadweep 
Kiat i Island —682 555 

Respondents 

App! icants 



• 
•, 

 Project Manager 
Desiccated Coconut Powder Unit 
Lakshadweep Development Corporation Limited 
Agatti, Kavaratti - 682 555 

 The Deputy Director (Adrnn) 
Lakshadweep Development corporation 
Kavaratti - 682 555 	• 	H 

 Village (Dweep) Panchayath 
Agatti Island represented by its 
Executive Officer -682 553 • . 	• 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

89. OA 939/2013 

 SafiyullahK.C. 	• 
Kuttiyachada 	House 
Kalpeni Island 

 Saifulla M.l 
Melaillam I-louse 
Kalpeni Island 

 
ut 

Kunhikoya M.V 	. 
N4athil Valiyammada House 
Kalpeni Island 

 Kidave K.O 
Kakkachiyoda House 
Kalpeni House 	 H 	 Applicants 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

 The Administrator 
Administration of the Union Territory of Lakshadweep 
Kavaratti Island - 682 555 

Director of Panchay,aths 
Department of Panchayaths 
Administration of the Union Territory of Lakshadweep 

H . 	iavaratti Island - 682 555 
	

V 

3 	Lakshadweep Building Development Board 
:.Uriion Territory of Lakshadweep 
Kavaratti iepiesented by its Secretary —682 555 

/ 



C 
The Technical Officer 
Lakshadweep Bvilding Development Board. 

Kalpeni Island - 682' 553 

Village (Dweep) Panchayath 
Kalperii Island represented by its 
Executive Officer - 682 53 

(By Advocate: Mr.S.Radhakrishnan) 

90. OA 942/2013 

Mohammed Ashik 
Palliyat House 	' 
Androth Island 

Abdul Latheef 
Karakunnel I-louse 
Androth Island 
Mohammed Ubaidulla 
Chodath House 
Androth Island 

Mohammed Fathahulla 
Karachetta I-louse 
Androth Island 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

The Administrator 
Administration of the Union Territory of Lakshadweep 
Kavaratti Island - 682 555 

Director of Panchayaths 
Department of Panchayaths 
Administration of the Union Territory of Lakshadweep 
Kavarattj Island - 682 555 

Lakshadweep Building Development Board 
Union Territory of Lakshadweep 

Y 'TKavarattj represented by its Secretary - 682555 

	

R,.11. 	
.., 

5 	 '' 

'1he I echriica! Officer c_ 
shadweep Building Development Board 

Island —682 554 

Respondents 

Applicants 
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Village (Dweep) Panchayath 
Androth Island represented by its 
Executive Officer - 682 554 

(By Advocate: Mr. S .Radhakrishnan) 

91. 0A952/2013 

Abdul Salam N.P 
Casual Labourer 
Power House, Kalpeni 
Residing at Nenampappada House 
Kalpeni, Union Territory of Lakshadweep 

C.K.Attakoya 
Casual Labourer 
Power House, Kalpeni 
Residing at Chakakee! House 
Kalpeni, Union Territory of Lakshadweep 

P.Moharnrned 
Casual Labourer 
Power House, Kalpeni 
Residing at Pokkayoda House 
Kalpeni, Union Territory of Lakshadweep 
1-Iarnza Koya P 
Casual Labourer 
Power House, Kalpeni 
Residing at Pallath House 
Kalpeni 

(By Advocate: Mr.Hariraj M.R) 

Versus 

Union of India represented by the Secretary 
to Government of India 
Ministry of Home Affairs 
New Delhi - 110001 

	

2. 	The Administrator 
Union Territory of Lakshadweep 

- 682 555 

	

3 	Executive Engineer 
Department of Electricity 
Kaaratti, Union Territory of Lakshadweep 

/ r i 
,'• 	/ 

Respondents 

Applicants 

ep 



4. 	Junior Engineer, 
Electrical Section, Kalpeni 
Union Territory of Lakshadweep 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan (R2-4) 

92. OA 1100/2013 

AbdulKhader C.P 
Chandipura, Kavaratti 
Union Territory of Lakshadweep 	 Applicant 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti 	682 555 

Director (Rural Development) 
Department of Rural Development 
Administration of the Union Territory of Lakshadweep 
Kavarâtti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

93. OA 1202/2013 

Akathar Ahammed K.K 
Internal Inspector 
Agricultural Department, Kalpeni 
Kunnamku!am House 
Ka!pn.i Island 
Union Territory of Lakshadweep 

Mohammed Ic1bal KPV 
internal Inspector 
Agricultural Department, Kalpeni 
Kunnipavavaliyammava House 
Kalpeni Island 
Unton I en itoiy of Lakshadweep 

,,,/ 



3. 	Fareeda Beegum P.V 
Internal Inspector (Multi Skilled Worker) 
Agricultural Department, Kalpeni 
Pentamveli House 
Kalperii Island 
Union. Territory of Lalshadweep 	. 	 Applicants 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavarätti 	682 555 

Agricultural Officer 
District Panchayath (Agriculture) 
Kalpeni Island —.682 557 

Chief Executive Officer 
District Panchayath 
Kavaratti 682 555 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

94. O.A No. 1225/2013 

C.P. Showkathali, 
Sb. Mohammed Koya 
Casual. Labour, Electrical Section, 
Kalpeni. 
Residing at Chemmanam Pally I-louse 
Kalpeni 	 Applicant 

(By Advocate: Mr. Hariraj M.R) 

Versus 



t22. 

The Administrator 
Union 'l'erritory of Lakshadweep 
Kavaratti - 682 555. 

Executive Engineer 
I)epartrnent of Electricity 
Kavaratti, Union Territory of 
Lakshadweep - 682 555. 

4 	Junior Engineer, 
Electrical Section 
Kalpeni, UT of Lakshadweep - 682 555. 	 Respondents 

(By Advocate: Mr. S. Radhakrishnan for R2-4) 

These applications having been heard together on January 17, 2014, 
the "lribunal delivered the following common order on March 6, 20 14:- 

ORDER 

i -iOh '  .; ie Mr.Jutice A.K.Bnsheer, Meinbe.j11 

Applicants in this bunch of 94 Original Applications are residents of 

various Islands in the Union Territory of Lakshadweep. Admittedly, all the 

applicants have been working on casual/daily wage basis in various 

departments under the Administration. All of them were engaged on casual 

basis for 89 days and re-engaged after a technical break of one or two days. 

This process has been going on in the case of quite a number of them for 

the last 10 to 20 years while in the case of a large number of others, such 

engagements are for 5 to 10 years and others are for two/three years or less. 

But in majority of the cases (in 80. Original Applications), these casual 

employees were engaged/disengaged by Village/Dweep Panchayats and/or 

District Panchayats. For the sake of convenience, these cases are 

categorized as "Panchayath and Non-Panchayath". 

2. 	The common grievance of all the applicants is that their services are not 

being regularized even though they have been working for years together, albeit 

o n casual/daily wage basis. Therefore the common prayer in all these cases is for 

,,issue of a direction to the respondents to regulariie their scrvices In the case of a 

'fe\dthers who have be7n retrenched on completion of the period of engagement. 

:' 	th 	raycr is forissue direction to re-engage them. 



,. 
The short question that arises for consideration in all these Original 

Applications is whether the applicants are entitled to get their services 

regularized. 

It has been noticed already that in majority of the cases, the 

applicants have been engaged to work in various departments under, the 

Village/Dweep Panchayats and or/District Panchayats. Therefore, the 

Administration has taken a preliminary objection that this Tribunal has no 

jurisdiction to entertain those cases in view of the judgment rendered by a 

Division Bench of the Kerala High Court in Administrator and another 

Vs. Naderkoya and others 2005 KI -JC 248. It is further contended by the 

learned counsel for the Administration in these cases that going by the 

dictufri laid down in a catena of decisions of the Apex Court as well as that 

of various High Courts, the services of the applicants are not liable to be 

regularized since they were admittedly engaged on casual/daily wage basis 

for 89 days, though, of course, many of them were re-engaged after a 

technical break of one or two days. 

In the other batch of cases in which the applicants have been 

engaged by the Administration in various departments under it, the 

contention raised by the respondehts is that their engagement being of 

casual nature, they are also not entitled to get their services regularized. 

The common contention in all these cases is that these asual engagements 

were made without holding any regular selection process and that such 

engagements were not against sanctioned posts. 

In this context, the learned counsel for the Administration has 

invited our attention to the following decisions in support of theabove 

oitention - 

Secretary !ate of Karnataka & Others Vs Umadevi and Others - 

(2006)4S(( 1 

	

2 	idteoJRajasihan Vs Dava Lal - (2011) 2 S( C 429 
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Saiya Prakash and Others Vs. State of Bihar and Others - 

(2010)4 SCC 179. 

OfJIcial Liquidator Vs. Dayanand and Others - (2008) 10 SCC 1. 

R.N.Nanjundappa Vs. T. : Thimmiah —(1972) 1 SCC 409. 

Jeemon V.R. Vs. State of Kerala - 2012 (1) KJIC 397. 

Slate of Kerala Vs. Valsamma - 2012 KLT 294. 

Non-Panchayath Cases 

OA 212, 266, 268, 299, 325, 347, 354, 366, 372, 380, 488, 499. 509 

& 1225 of 2013. 

7. 	in the above cases, the applicants have been admittedly engaged by 

the Administration in various I)epartments like the Department of Science 

& Technology, Industries, Environment & Forests, Electricity, 

Directorate of Labour & Employment, Directorate of Arts & Culture, 

Weights & Measures etc. While 7 applicants in OA 299/2013 and 47 

applicants in GA 301/2013 have been working in the Department of  

Agriculture for the last 17 years right from January 1997, 2 of the 

applicants in OA 225/2013 have been working for 18 years whereas others 

in the above GA for the last 9 years. Similarly the applicants in OA 

347/2013 have also been working ever since 1997. We have referred to the 

above 2 or 3 cases only to illustrate that majority of the applicants in all the 

cases - whether in the category of Panchayat or Non-Panchayat - have been 

working as casual employees for more than 10 years and quite a number of 

them have 8 to 10 years of service to their credit, if not more. 

It is beyond controversy that all the applicants were engaged on 

casual basis without undergoing any regular selection process though in 

some cases the applicants have vaguely contended that such a process was 

fact undergone. However, in those cases also, no material has been 

p''acd-before us in support of the above contention Similarty it is not in 

	

.... I 	 such engagements were not made against sanctioned posts. In 

	

-\ 	shoit,thi process of casual engagement on daily wage basis for 89 days 
\ 

01 

H 



S 	 \25 

has been going on in the Union Territory for the last two decades oi more. 

These employees have continued in such casual service with a technical 

break of one or two days for several years as a matter of routine. 

Apparently it is a case of Hobson's choice for them. It is on record that a 

large number of such casual employees had approached this Tribunal in the 

'90s seeking regularization or absorption. We have been informed that 

some of them were in fact absorbed. But the applicants before us in this 

bunch o194 cases have apparently been less fortunate. 

9. 	Umadevi (Supra) is a landmark judgment on the subject of 

"irregular" or "illegal" appointments in public employment. The five judge 

Bench had dealt with issues relating to absoiption, regularization, 

permanent continuance of temporary/contractual/casual/daily-wage or 

adhoc employees appointed/recruited and continued for long in public 

employment dehors the constitutional scheme of public employment. The 

Apex Court exhorted all the High Courts not to issue directions for 

absorption or regularization unless the recruitment itself was made 

regularly.or in terms of the constitutional scheme. While issuing the above 

direction, their Lordships reiterated that it must be insisted that the States 

must make only regular recruitments and appointments. It was further 

observed that it would be erroneous to merely consider equity for a handful 

of people who have approached the Court with a claim, while ignoring 

equity for the teeming millions seeking employment and fair opportunity to 

compete for employment. While dealing with irregular appointments as 

distinguished from illegal appointments of duly qualified persons against 

duly sanctioned vacant posts, the Apex Court, after referring to those 

employees who have continued to work for 10 years or more but without 

the intervention of the or1ers of the Court/Tribunals, directed that the  

pestion of regularization of the services of such irregularly appoiited 

employecs be consideied on meilt in the light of the piinciples settled by 

the Apex Court in the cases in S VNarayanappa - AIR 1967 SC 1071 

R.N.Nanjundappa (1972) 1 SCC 409 & B NNagarajan - (1979) 4 SCC 

501— as a one time measure 



A three judge Bench of the Apex Court in Official Liquidator Vs. 

Dayanand & others had, after noticing some of the judgments/orders of the 

court which took a different view from the law settled in Umadevi, 

observed that those cases were illustrative of the non-adherence to the rule 

ofjudicial discipline which is sine qua non for sustaining the system. 

In Harminder Kaur - (2010) 1 SCC (L&S) 202, the Apex Court had 

held thus:- 

Long service by itself may not be a ground for directing 
regularization. Regularizalion is not a mode of appointment. 
When appointments in public office are required to be made, 
provisions of Articles 14 & 16 of the Constitution of India are 
required to be scrupulously followed. When a departure is 
made Jhr not scrupulously following the conditions precedent 
laid down in the statutory rules, as also the constitutional 
scheme, it is imperative that the same mzisi be done within the 
fc)ur corners of the delegated power by the authority 
concerned." 

Inthe above case (Harminder Kaur), the appellants were school 

teachers and they were appointed by the Education Department of 

Chandigarh on contract basis for a specified period. In the offer of 

appointment itself it was made clear that the appointees would, not have 

any claim for ad-hoc/regular appointments available in the Institute and 

that the contractual appointrtent could be made only against sanctioned 

post. The Apex Court while concurring with the view taken by the High 

Court held that initial appointments of the ap3ellants were made in gross 

violation of the provisions contained in the relevant Act and also the 

doctrine of equality enshrined under Articles 14 & 16. 1-lowever, taking 

',Qte of the admitted position that 800 posts of teachers were lying vacant, 

/ 	
e Apex Court expiessed the hope that the plight of the appellants would 

,. 
&( 5als 	e\ taken into account by the administration and coisider the 

( 	desi 	of relaxing the age-limit provided in the Rules. 

\ 
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In Nanjundappa (Supra),theA5ex Court had held thus:- 

'Ifihe appointment itself is in infraction of the rules or if it is in 
violation of the provisions of the Constitution, illegality cannot be 
regularized. RaifIcation or regularization is possible of an act which 
is within the power and p1ovince of the authority, but there has been 
some non-compliance with procedure or manner which does not go 
to the root of the appointment. Regularization cannot be said to be a 
mode of recruitment. To accede to such a proposition would be to 
introduce a new head of appointment in defiance of rules or it may 
have the effect of setting at naught the rules." 

We do not propose to burden this order by referring to several other 

decisions rendered by the Apex Court following the principles laid down 

by the five judge Bench of the Apex Court in Umadevi(Supra). 

 But one disturbing feature that has been noticed in this bunch of 

cases is that the 	authorities concerned, be 	it 	the Lakshadweep 

Administration or the Village (Dweep) Panchayats/Di strict Panchayats, 

have not shown any anxiety about the sad plight of many of the employees 

who have continued in service for one or two decades or slightly less. It 

is also not clear whether any attempt was ever made to regularize the 

services of those irregularly appointed employees who had completed 10 

years of service as indicated in Para 53 of the judgment in Umadevi 

(Supra) at that point of time. 

Be that as it may, the fact remains that hundreds of ernp1o'ees in this 

bunch of Original Applications have admittedly been working for a decade 

or more with routine technical break of one or two days on completion of 

89 days. It is true that the Administration or Panchayats may not require 

the services of quite a number of those employees throughout the year; but 

still it appears that many of them have been allowed to continue Many of 

theni ha\e been engaged in one scheme or the other sponsored by the 

Centrak1ioiernment or in some such other schemes or programmes foaLed 
.. 	:: 

by tFe Aajhinistration on its own by utilizing the funds available with it 

Tiikdy1nistration or Village (Dweep) Panchayats have not come out with 
L. , 



any data as regards the actual requirement of employees in various 

departments under them. It has been noticed that in some of the 

departments, the casual employees have been working apparently against 

regular posts for years together. Why is it that such posts are not identified and 

sanctioned ? There is no clue. 

Learned counsel for the respondents has submitted before us that the 

policy of the Administration is to give minimum employment to maximum 

number ofjobless people at least for a few days in a year by engaging them 

in one scheme or the other. The policy is laudable. But still, the question is 

why large number of employees working on certain posts for years together 

without any prospect of being regularized or absorbed, are being kept on 

tenterhooks like this ? The very fact that these people have been allowed 

to continue on those posts for years together will show that such posts are 

not of casual nature. We do not propose to deal with the above aspect any 

further at this stage though it may be observed that the attitude of the 

Administration and the local Panchayats appears to be totally uncharitable, 

to say the least. 

Panchayath Cases 

In the other buncb of 80 Original Applications, in which the 

applicants ilhave been engaged by Village (Dweep) Panchayats or District 

Panchayat, the main contention raised by the learned counsel for the 

Administration is that this Tribunal has no jurisdiction to entertain these 

cases in view of the decision rendered by a Division Bench of the Kerala 

High Court in Naderkoya (Supra). 

In the above case, some casual labourers working in the Water 

Supply Scheme of the Village (Dweep) Panchayat of Agathi Island had 

• pproached this Tribunal, aggrieved by the failure of the Union of India 

'd i'he Lakshadweep Administration in granting them temporary status 

under tIe Scheme for Temporary Status & Regularization introduced by 

theUnion of India, in 0 M No 51016186/Estt (C) dated 1009 1993 It 

appea7/that the upkeep, maintenance and distribution of the drinking water 

S 



to the local residents of Agathi Island were initially undertaken by the 

Public Works Department. Iater, it was entrusted to AVAM Society. 

Grant-in-Aid was provided to meet the additional expenditure and the 

Society used to manage the Scheme. Later, Island Councils were brought 

into existence as per Island Council Act. Still later, the Councils were 

abolished as the Lakshadweep Island Regulation, 1988 was repealed by 

Section 88 of the Lakshadweep Panchayat Regulation, 1994 and during 

the year 1995 all the assets and liabilities of the Island Council of Agathi 

were transferred to Village/Dweep Panchayat of Agathi. Thus all the 

labourers working with the Water Supply Scheme came under the Village 

(Dweep) Panchayat. The casual labourers who had approached this 

Tribunal were admittedly undr the services of the Dweep Panchayat and 

they were being paid by the Panchayat from the fund available with it. 

After considering the claim of the casual labourers, the Tribunal issued the 

following among other directions:- 

The Second respondent i.e. the Lakshadweep Administration 
would adopt the Department of Personnel & Training Casual 
Labourer (Grant of Temporary Status & Regularizaiion) Scheme, 
1998 ..nd prescribe it prospectively to the Panchayats for granting 
temporary status to casual labourers as per the parameters of the 
schthe. 

The first respondent, i.e. the Union of india in the Ministry of 
Personnel, Public Grievances and Pension would ensure that 
appropriate legal and technical Jbrmalities are completed and the 
Scheme is made applicable expeditiously. 

From the date of issue of these orders and until the Lakshadweep 
Admiiiisiraiion prescribes the scheme to the Pancha pats for 
regularization of e/igble casual workers, no regular appointments 
would be made by the Panchayais in respect of at least two third of 
thç, regular vacancies in Group D which would be kept reserved for 
the regularization of the casual workers under the scheme. 

('d) :No  casual workers, including the applicants, who are in the 
service of the Panchayats on the date of issue of these orders would 
be )etrenched on the face of availability of work or for making way 
for fresh recruits without considering them for the grant of temporary 
status if eligible as per the scheme 

20 	TheDwision Bench of the High Court while allowing the Writ 

Petition fild by the Administration noticed that another Bench of this 



$ 	 - 

Tribunal in Original Applications;Nô.1297 & 18 of 1998 had rejected an 

identical relief claimed by isome other casual labourers, holding thus:- 

"We have carefully perused the pleadings and other materials on 
record. We have also given our anxious consideration to the rival 
submissions. We find that in both these O.As under consideration, 
the applicants were engaged by the island Council of 
Androth/Minicoy. They might have continued to be engaged 
subsequent/v by the succeeding local self Government body, namely 
the Village (Dweep) Panchayai of Androth/Minicoy, The 
Chairpersons of the respective Island Council might have with or 
without proper authority from the Councils issued what are 
purported to be appointment orders and the subsequent service 
cert(ficaies. We have good reason to reject the same as those do not 
reveal the applicants' nexus with the Administration of U. T. of 
Lakshadweepin order that they might have a cause of action before 
u. The applicants have not adduced any evidence to show that they 
were appointed against any posts sanctioned or approved by the 
Lakshadweep Administration................ 

in the case on hand the applicants were not employed against 
any posts sanctioned by 1ie administratio/ and that would ma/ce all 
the difference. The Island Council or the Chairpersons, as the case 
may be, fir reasons best known to them, seem to have accommodated 
these people. They might rightly come under the wage employment 
programme as a poverty alleviation measure under the DRDA or 
they might have been employed since the Village (Dweep) Pancha yat 
authorities considered it expedient to give employment to them. It 
probably might have offered some succor by way of daily rated 
wages to the unemployed local persons................... 

Neither the Panchayat authorities (respondents 4 and 5) nor 
the applicants have shown how the posts created/retained in addition 
to those sanctioned by the Administration could be considered 
regular. As matters stand, the Administration of U. T of Lkshadweep 
has no accountability as far as the matter of regularization of the 
applicants are concerned. The anxiety of the U,T. Administration to 
prevent inisapplicalion of funds granted to the Village/Di&itrict 
Panchayai for developmental purposes towards expenditure on 
account of wanton appointments of staff against posts neither 
created nor sanctioned nor approved is legitimate. 

21. The above decision was, confirmed by a Division Bench of the High 

,Tttrt. in O.P.No.28776/2001. Still later, OA No.1008/1997 and OA 

- — Nflhi98 

 

were also dismissed by a common order following the 

supra This order was also confirmed by the High 

Coui4 in OP No,35164/200l 
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After referring to the above orders, the Division Bench of the High 

Court in Naderkoya (Supra) held that Lakshadweep Administration did not 

have jurisdiction to frame scheme for absorption of casual employees in 

the service of the Panchayat. It was further observed that the question of 

absorption was a matter which the Panchayat has to consider taking into 

account its financial status and various other administrative policies. The 

following are the observations of the DivisionBench:- 

"In view of the above mentioned circumstances, we have no 
hesitation to hold that the Tribunal has committed a grave error in 
giving direction to Lakshadweep Administration to adopt the 
Department of Personnel & Training Casual Labour (Grant of 
Temporary Status & Regularization) Scheme 1993 and prescribe it 
prospectively to the Panchayais for granting temporary status to 
casual labourers. The direction given to the Panchayai not to effect 
any appointments till the Lakshadweep Administration frames 
Scheme, is illegal and do not ftill within the jurisdiction of the 
Tribunal. Further direction given to the Panchayai that no casual 
workers would be retrenched on the face of availability o/work falls. 
within the domain of the Administration. In such circumstances, the 
order passed by the Tribunal in OA 820 of200l stands set aside. 

In this context, it is pertinent to note that in many of the cases, the 

Chairpersons of the Panchayats have issued orders of appointment of 

casual 	labourers. 	It is fairly conceded by the learned counsel 	for the 

applicants that such orders could have been issued only by the Executive 

Officer of the concerned Panchayat. Strangely, in some of the cases, the 

Panchayats are represented by their Chairpersons and not by the Executive 

Officers. 

There is yet another aspect of the matter. In the course of hearing of 

the cases, it was submitted by learned counsel for the applicants in some 

cases that different political parties are in power in various Panchayats. 

.Eqations of power have changed after the last Panchayat elections. Some 

brthe orders of appointments were cancelled by the successor Committee 

in office Of these Panchayats. More importantly, fresh engagements are 

being 	64 1 	on 	political 	basis 	and 	some 	of 	the 

also have political colours. 
I 	 \ 	 / 
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25. In OA 300/2013, the Chairperson of Village (Dweep) Panchayat of 

Androth Island has appeared through Advocate R.K.Muraleedharan, and 

contended in the written statement, inter-alia, that termination of services 

of the applicants in the above case is exclusively within the jurisdiction of 

the Panchayat especially after issuance of Annexure R4(b) notification 

dated March 7, 2012 issued by the Administration of the Union Territory 

of Lakshadweep. It is pointed out by the learned counsel that by virtue of 

Annexure R4(b) notification issued in terms of Articles 243(g) of the 

Constitution, the Panchayats are vested with powers and authority to 

function as institutions of local self governance. The learned counsel has 

invited our attention to various clauses contained, in the above notification 

in support of the argument that the Panchayats are vested with the ñght 

and authority to "hire and fire" employees. However, it is conceded that 

the Village (Dweep) Panchayats have no power to regularize the services 

of theapplicants though the Panchayats are in dire need of the services of 

the applicants who are having sufficient experience. It is further conceded 

by respondent No.4 in the above case that the Panchayats are not vested 

with the power to create any post without pnor approval of the 

Administration. 

Strangely, in most of the cases relating to employees engaged by the 

Panchayats, the Standing. Counsel for the Administration, himself has 

appeared for the Panchayats as well. 

Learned counsel for the applicants in some of the cases have invited 

our attention to various provisions contained in the Lakshadweep 

Panchayat Regulations, 1994 and the allied rules thereunder. While 

inviting our attention to Lakshadweep Panchayat (Grant-in-Aid) Rules, 

l97.,Sri P.V.Mohanan who appears for the applicants in some of the 
7 	
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,.tacoNends that once the Administration sanctions 'Grantin-Aid", it is 
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/ 	fqr)  th Panchayat to execute the various works like 	road 

1 nstrcon}repair/maintenance 	water 	supply, 	drainage, 	local 
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development works, primary educatidn, health and sanitary scheme etc. 

For this purpose, the Panchayats can engage workers and therefore 

necessarily the Panchayats have the power to regularize or absorb casual 

workers, especially after- the introduction of the Lakshadweep Panchayats 

Regulations, 1994. The learned counsel has invited our attention to 

Article 234(g) and Article 40 of the Constitution of India in this context. 

We do not propose to refer to or deal with identical arguments advanced 

by other learned counsel as well, since it has already been noticed that 

going by the decision in 	Naderkoya 	(Supra), this. Tribunal 	has 	no 

jurisdiction to entertain this bunch of Original Applications relating to 

employees who were engaged by the Panchayats. 

Sri N.Unnikrishnan who appears for the applicants in OA 394/2013 

has raised a further contention that the casual labourers who have  been 

working for more than 240 days in a calender year are entitled for 

protection under Chapter V (a) of the Industrial Disputes Act and that their 

services cannot be dispensed with arbitrarily. It is further contended that 

one set of casual employees cannot be replaced by another set of casual 

employees as held in State of Haryana Vs. Piara Singh - (1992) 4 SCC 

118. The learned counsel points out that some of the applicants in OA 

394/2013 have been working since 1994 while others have put in more 

than 4 years of service. 

The sum and substance of the arguments advanced by the learned 

counsel for the applicants in all  these cases is that they may be allowed to 

continue in service, albeit on casual basis. It is true that the applicants in 

all these cases, whether in the category of Panchayat or non-Panchayat, 

have been working on casual basis for a large number of years. it has been 

noticed already that some of the applicants have been working since 1994 

and many of them since 1997 Quite a few of them have been wot king for 

periods ranging between 5 to 10 years Fheie are only very few who have 

been woyking for 2-3 years or less Most of them are still continuing on the 

basis ofnterim orders passed in these cases 
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30. When these cases had come up for consideration before a Single 

Bench (Judicial Member) on 3.7.2013, the following order was passed:- 

"9. 	Perusal of the applications reflects that save that in all the 
cases, the period of engagement at one stretch is limited to 89 days 
and with an artificial break of one day, the cases are not identical in 
other aspects, In many, the period of engagement is for over two 
decades, in some, specific qualifications have been prescribed; in 
some other the work cannot be carried out by all as such jobs 
requires either training or specialization or training. Admittedly, a 
number of applicants have been functioning as casual labourers for 
decades by now. Most of them have been through regular selection 
though some of those had not initially registered their names with the 
authority concerned. Some of them have been functioning in 
veterinary units which require special skill; some function as drivers 
and the like. In many cases, the wages are fixed per month. Thus, 
the applicants do not constitute a homogeneous group but a 
heterogeneous cluster. Continuance of interim order or vaqation of 
interim order for all without intelligible discrimination would not meet 
the ends of justice. Keeping in view (a) the rights that might have 
been crystallized by some (e.g. in respect of those who have been 
functioning for a long time . without the intervention of the 
Court/Tribunal), (b) the qualifications prescribed in some cases, (c) 
the specialized nature of the job, which cannot be performed by all; 
(d) the consolidated amount payable to some instead of wages on 
per day basis under the Wages Act, (e) the fact that many of the 
applicants are functioning under certain scheme, continuance of the 
interim order has to be considered differently for different categories 
of applicants though till now, by a common order on 4 1h  June, 2013 
and thereafter the interim order has been passed. 

10. 	For this purpose, all the serving casual labourers should be 
identified and grouped as under - 

Those who have put in more than 10 years of casual laboui 
service, with or Without the artifiOial 	break. 	These may 
include those who have been inducted with specific qualification 
of matriculation/ITI and the like and also those who have been 
indubted under specific schemes 

Those who have been inducted with specific qualification of 
matriculation or other specialized course beyond Matriculation, such 
as ITI, or possessing specialized skills, such as date entry operator, 
drivers etc. which job cannot be accomplished by ordinary casual 
labour normally engaged for manual works. This list may include 
those who have been engaged under some project or scheme, but 
not coming under (a) above, i.e. with less than ten years of service. 

'i, dtfrr 
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Those who have been engaged under one scheme or the 
(other than those who have been engaged under the Mahatma 
i national Rural Employment Guarantee Scheme (MGNREGS 

órt), but not those who come within (a) or (b) above. 



Those who come under the MGNRGS scheme 

Those who are, mere casual labourers not falling under any of 
the above. 

Of the above, disengagement of the existing casual !abourers 
and replacement by others in the waiting list, should be first in 
respect of (e) above. These casual labourers cannot claim any right 
to continue and they have to be rotated. And in their place, for 89 
days, those in the waiting list (ward wise/Is/an dwise) may be 
engaged. This again, should be after giving them a notice of two 
weeks before disengagement. The purpose of giving two weeks 
notice is that if the casual labourers sought to be disengaged feel 
that they belong to categoty (a) or (b) above, they may make due 
representation and the same would be considered forthwith by the 
Administration and their decision communicated to such individuals. 

Similarly, those coming under group (d) above, i.e. those 
who have been engaged under the MGNRGS could be disengaged 
as in their case the scheme itself was affording employment for a 
period of a. minimum of 100 days, which would enable . those who 
are still waiting to avail of the benefit of the scheme. Such of these 
casual labourers could be disengaged after they have been granted 
100 days of work and hereagain, fter giving them a notice of two 
weeks before disengagement. 

In respect of (c), if the scheme under which the casual 
labourers have been engaged provides for certain conditions 
precedent for disengagement, it is subject to such a condition only 
their services could be disengaged. Rest of the casual labourers 
shall continue until further orders. 

In respect of (b) and (a), their services as casual labourers 
shall not be disturbed until further orders. The disengaged casual 
labourer (as contended by the counsel for the applicant in OA No,. 
507 of 2013), if falls under (b) or (a) above, i.e. with more than ten 
years of service or with specific qualification such as matriculation or 
the like (here stated to be lTl), he shall be re-engaged before the 
next date of hearing and confirmation given on the next date of 
hearing." 

31. Pursuant to the above order, the Panchayats/Departments have 

issued certain circulars which are marked as Annexure A5 to A8 in OA 

300/2013. Apparently, some attempt has been made to categorize the 

labourers group-wise as delineated in the above interim order. Thereafter, 

sra1 employees were sought to be disengaged. Understandably, all hse 

en-ip3'yees who faced the threat of disengagement have approached this 
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	Tribunal 	and those Original Applications are also included in this bunch of 

case It appears that the Administration has also sought to rely qn the 
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judgment of the Division Bench of the Kerala High Court in O.P.(CAT) 

No.133/2012 and No.606/2012,contending, inter-alia, that its policy is to 

give minimum employment to maximum people at least for a few days in a 

year. In this context the Administration has also referred to some of the 

schemes floated by the Union of India which ensures minimum 100 days' 

employment in a year to maximum number of people. 

32. The short questionthat arises for our consideration is whether ,  the 

applicants are entitled to gettheir services regularized or not. It has been 

noticed already that there is nothing on record to show that the applicants 

had been engaged against any sanctioned posts or that they were so 

engaged after undergoing regular selection process. In our view, the 

Administration has been largely responsible for the prevailing unfortunate 

scenario. It may be true that the Administration or Panchayats in their 

anxiety to give some solace to a large number of unemployed people might 

have engaged these applicants on casual basis. Undoubtedly, their services 

were required in various Departments or Works as otherwise many of the 

essential services would not have been in operation. Because of the 

peculiar geographical nature of the. tiny islands and also the scarcity ofjob 

opportunities, the islanders are destined to face this rigmarole without any 

demur or protest. These people cannot aspire to get employment in the 

mainland also. The predicament of the islanders is. understandable. 

However, going by the catena of decisions referred to above, it cannot be 

held that the applicants are entitled to get their services regularized. It has 

been repeatedly held by the Apex Court that there is no room for any 

sympathy for such casual labourers even if they have continued in service 

for a large number of years. 

33. But, in our view, the Administration has to necessarily give adequate 

onsideration to those employees who have been working on casual basis 

ore than a decade or two. Similarly, the plight of those employees 

ye been working on casual basis for the last 5 to 10 years is also 

4J4y pitiable These employees, in our view, are entitled to get the 

S 
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benefit of relaxation in age and other essential qualifications to the extent 

possible when fresh recruitments are being made. It shall be ensured by the 

Administration that the entire process of engagement of employees on casual 

basis (if it becomes extrórnely essential and unavoidable) is streamlined so 

as to avoid unnecesary legal complications in future. Appropriate 

guidelines/regulations can be formulated for engagement of casual 

employees in the projects (either seasonal or otherwise) that may be 

implemented in the island. 

We refrain from issuing any other directions since, in our view, it 

fulls within the domain of the Administration, However, the Administration 

shall address the issue relating to all these employees who have been toiling 

for years together on casual basis, with utmost compassion, and give them 

the benefit of relaxation in age, educational qualifications etc. while making 

regular recruitment, 

Original Application Nos. 212, 266, 268, 299, 3251  347, 354 366, 

372, 380, 488, 499, 509 & 1225 of 2013 are disposed of with above 

directions. 

As regards other Original Applications, where engagements were made 

by Panchayats, it is held that this Tribunal does not have jurisdiction to 

entertain them. It will be open to the applicants to approach appropriate 

judicial forum for redressal of their grievances. These Original Applications 

are, therefore, dismissed. 

The interim ordes in force as on today shall remain extended till 

April 4, 2014. , I 

OREJOSEPH 	 JUSTICI £K.BASHEIR 
JMINISTRATIVE MEMBER 	 JUDICIAL MEMBER 

CERTIFIED TRIJE COP'! 

- 

- 	 'I 	Section Officer (Judi) 


